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SHRI S. M. BANERJEE (Kanpur-;
Sir, my submission 1is only this.
This Bill is coming after such a long
time When Mr. Mirdha moved this
Bill, there were a lot of objections
from all sides of the House........

MR. CHAIRMAN: That Bill has
already been passed. This is another
Bill.

SHRI S. M. BANERJEE: We do not
know what is the object of the Bill.
We want to know that.

MR. CHAIRMAN: Item 19.

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): It is only
to give effect to the recommendations
of the Third Pay Commission con-
cerning All India Services.

SHRI S. M. BANERJEE:
to speak on that.

MR. CHAIRMAN: In that case
we take up the Private Members’
Business. When the House is not
in agreement, we shall take up the
Private Members’ Business.

I want

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
FIFTY-THIRD REPORT

SHR] S. P. BHATTACHARYYA
(Uluberia): 1 beg to move:

“That this House do agree with
the Fifty-third Report of the Com-
‘mittee on Private Members’ Bills
and Resolutions presented to the
Houge on the 24th March, 1975.”

MR. CHAIRMAN: The question is:

“That this House do agree with
the Fifty-third Report of the Com-
mittee op Private Members’ Bills
and Resoluiiong presented to the
House on the 24th March, 1975.”

The motidn was adopted
15.37 hrs.

RESOLUTION RE. GROWTH OF
FASCISM IN THE COUNTRY—
Contd.
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MR. CHAIRMAN: Now we take
up further discussion of the Resolu-
tion moved by Shri Shyamnanfian
Mishra. The time allottedq was 3
hours and 30 minutes, and already 3
hours and 15 minuteg have been
taken. I have got a long list of
speakers here..

SHRI H. K. L. BHAGAT (East
Delhi): The time should be extend-
ed.

SHRI INDRAJIT GUPTA (Alipore):
I have no objection to the time being
extended. But I want to seek a
clarification from you. The next
Resolution in order of priority is
mine whidh, on the last occasion,
could not be moved by me. But
under the rules, under the Directions
by the Speaker, it was protected in
the sense that because the time for
Mr. Shyamnandan Mishra’s Resolution
was extended, it did not meagp that
'my Resolution lapsed; it remained.
But I want to know what will be
the position now. Ag it is, if the
whole of the Private Members’ time
today is taken up again with Shri
Shyamnandan Mishra’s Resolution,
the whole of the time, I will not be
in a position even to move my Reso-
lution. Then, does it lapse or fg it
protected” for the next time? I want
to know this.

SHRI S. M. BANERJEE (Kanpur):
Sir, 1 have no objection to the time
for Shri Shyamnandan Mishra's
Resolution being extended. But this
must come to an end. We have not
been able to come to a conclusion as
to who is fascist. I do not know if
more time is needed. It is better that
the matter is referred to arbitration.

Another thing ig that Mr. Indra-
jit Gupta’s Resolution, the next
Resolution, is extremely important.
This is International Women's Year.
I want that he should be allowed
at least to move his Resolution.

Another request of mine ig that,
during this year, the International
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[Shri S M. Banerjee]
‘Women’s Year, there should be some

women Chairmen. Some ladies shoulg

be included in the panel of Chair-
man. ]It is a shame that in our
House there is no lady Chairman.

MR. CHAIRMAN: We will be

very glad to have ladies in the panel
of Chairmen.

About what Mr. Indrajit Gupta has
said, I do not know what will be the
effect of the new rule 9A. Instead
of going into that, I woulgd suggest
that we may finish the discussion on
Mr. Shyamnandap Mishra’s Resolu-
tion at least five minutes before 6.00
P-m. and Mr. Indrajit Gupta may
move his Resolution which can then
be kept pending.

SHRI INDRAJIT GUPTA: 71 agree.

SHRI SAMAR GUHA (Coatai):
What about my Resolution?

MR. CHAIRMAN: 1 do not know
what will be the effect of rule 9A. If
you get the benefit of that, it is all-
right. ..

SHRI SAMAR GUHA: I have
been told so. Since mine got the
first priority for today, if it ig not
reached, then my Resolution will spill
over to the next occasion.

MR. CHAIRMAN: That I shall
have to look into. Offhand I cannot
say.

ofY THEAR WrEEr o (9T )
fom = se=i 7 "@we feu § 9T
w1 ErI ?

Will they get any time to speak or
not if we are going to extend the
time? They‘must get time.

MR. CHAIRMAN: They will be
guided by the same procedures which
guided other resolutions.

Now, let us not waste our time
hese technicalities.
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i URTFFTX TN . {19 99
IR AT TBT @E 1 =T gEEEe
o feq & S9=wr AT 9@ A @
-

MR. CHAIRMAN! We will try to
accommodate them ag far ag practic-
able, but the present decision is that
the discussion on this resolution will
come to a close just five minutes be-
before 6 p.m.

Now, I am told that nobody was
on hig legs. So, I call Shri Narsingh
Narain Pandey.

Y Af<& ArTrgw qiz : (IE
q3) : Ity wgET, faw St 7 wrfa-
SH & FAX T IEATT @ g "IT I 97
91 F FT WY W fear @ sw H
W &1 FT qOY TR F A9 T&07
fear @ Saa foo & grawt gy=geaT ar
g1 2w H fow ag F feafa o @ 8,
e awg 3w & W= T© =wr faura
F1, qrfaHzdr SRRAT FY GH FIT FY
Ffowr FT @ § AT aEr wifew wv
g & FLGH FIA FT Fferw T
w®w & W W F wex  gwia
FT SUATECO BT, ATEAT & IAHY
foa =T FY ST FH R L gEA I
S s = A g

oI WO # I qgT §€ A
FE | SR agi ar T g R 3w W
HE HOSTHAT F1 W4T 427 71 & fog
gfg #1€ fSemz= 2 A 3w &Y 9=
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foriare § ag ot I FaT § FF g
¥ qraTaTfggy FrE AT ATEAT & ar
qYT HAY AAT |TEAT & | "9 W F
fae~ a9 @ G & Tfag 1 3@ |
A ggARa ar & fF gy gt qaa &
T quEt & 1 & qrEf 7 & Iw Y AT
FOAT & | T & AW F1 gfFa=
& o H OUT FTATACOT FIT FIH FT AT
o qEt F ;ifoe #r & arfe Jor *¥
orfas® ST TS Sqae T T qUT
AT GH | T AUEF FT W AT 9gA A1EA
#r Frfwe 1 wE, TEHT fawfaa 79
FY FIT FT TF | a8 TF FrIore 9) |
st wivaat ao @@ S o § gas [arst
F a9 9T 3w 7 fRT & 971 &Y avara<or
QT F FY Ffow FT @ & | TE
TJA A GEH TAG AT @ | T T
arg F1 I w7 fFar g 0 T arfear
FT ATEAY &, STT TFTW AT TT AN
& Oix gg @ gFTwW S & fFE "aew
F fau =W fear o1 @ #
TOH gH GEHAAT FNT | HAH FT
faarom e afcfeafaar & frar o
Jger WY gH IJ@Ar o1 W9
g9 %9 o3 9T asfar & fau
FEHE ATCF & FIA ATHA AT E )
o H go wiyaat § s ag aww THY
& fr AT F afxy Iw F7 wEAT F AW
gTg H A} & &dr &, ITHT are # fav-
ara AgY @ AT §, Iw.da9 &, qifadd
faren o EAdHe ¥ favamw A
T AT g M T T Hfow 7 & o 2w
¥ o wEAr ¢ #1191 fE g wreEy
gg guRA &7 F1g fF Iw #H SeEr=
& =ra g AR gX fe 1 ae fag
F & fag Fww qOF  §EA
¥ W1 Wi oxgAa & &Ts% W
a P ST R & ST S 9
WA AT & , ToAfas Aar § ITEr
sfaar 1 g9 yafaa £33 F1 Fiforw
ar & & AfET 9T ¥ I TH
AR F FgA A e W 99 IIA
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TE qq FT I@T qF IR ST I
F AT @He § IAR! ANEAT AW
I F1 wfww @ ) gfmar #
orfa® %< &, AT g +fr & 1 AR
agT @7 927 | TF START A9 T wfaqqar
¥ JT Fr Ffww F: W wrafes
feafa =1 fammresr v wrferor &7 1 3=
HRYG AR G9H & gg " fF fage
FIE ATIIAT BT AT | aF TRIA FAGT
BT 9 U Afuedew ®T K FIAT
we faar fv 3 gfeawsr & 6l =
I g1 faam at 391 =i 9
fFaT 1 TH dW@ ¥ FAT™A FT AAET
g & SifF wrehw §fqu= § gw
TETH FT &, IAHT JIST BT ¥ TFA
Hiforer FY | IAF T W F faArigay
FI IWTET T T/IA &Ifarw &7 1 s&qv
et gfrar # sonfwr dema A wrfere
A TEf i A WA AT AR @ £ )
feest #grT @ @

Do not let young men think with the
head, but with the blood.

IR TF K JqT #1471 qAnafa
arFar & @9 A T AiSqQE T
¥ fRan @aE &7 A, AT w2
1T FF Y IAA FIfwwer Fr AR W
g q THAY # g wrfaew IM@T 1 TE Y
TR F TR FT AUATHL  TIAT T
wrfesn AT war | aE gARE agr W
w577 a1 w® & 1 N wufous
A &, it FaremeiT gaTR e S T
v gfrafafei & aza § AT o =y
gw %1 wifa@ ga< 99 § fay ©=3-
fau sa® dqme faar .70 Fifzg ar
FAST ST 54 W ® @ AT
F  ®FT FIfww w0 T
Fo1 #T GTAT TFIA THRET | IT a=HT
®) Odr waawar w foafg o & 9o
A & faqg @ WY TR T @
& vu% fag —orowr o ot =fed
I AAT oF THTA ®§ AW ¥ A fawior
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U AT g AT qrog)

F I F@ A, fFAF=Q fazeq owrw
TAAHZ F AAGT FA FT AT 5
¥, T @fqu & geata ot
YT [ILAT I qA TG A, WA
&Y T waforsm afg F == 1 Q¥
wHl & fag zwmwE o w@ &
Fiferer FT W § | ATFHATET qUEf *
At 7 WY e gAY grfEar W
QdT SHTEt |, T qHgT 7 g -
argswT A% § 1 f9T angi Ak T
TATAAT F W F OLIAAT AZICHT LT
Y ToT FTEAT FT AT FHT farF1< F7mar
ITH! Y AFL T AT=T F R & |
a9 3G & #arsr afes a3 §§ Far
FT AT F A TS T | I HAT AF
gqaTAd W FAT 39 A7 @AY av faea=-
g HTEHT FT AZT WSAT TGT | AR
sfeeq or% Efeaqm #Y F1T 9T I7 BT
mar 1 oY feufa o & q3m F A
HIww Y JT G § avfH gATT FT175
FHAC Y, a0 H TAa7 FT AT FAAR
NI ITM yaufEmg fFa
TAATT FT BIT X | IIH A A T FF
) gFaT &, A GHAN F FF g gHav
2, UTEA Y ¥ & @Y A%ar g, fa=
H % g aFar s, 39 8 AT AW @Y
gFa g, afea 3w & S /4715 9Ee e
gax swraw #t Jg & W fam
& gs¥ gfrafafeat ok &t #
qZ¥ § I ISA FT THATT AT AT
TaAfa 3w ¥ 9 &F fow 7 FI,
IA%T Wiasg g@arg 7 #3, 30 & agY
qffeafaar a7 7 &< o7 ¥ wifasw
e, 3w { qiaded faew @ 8 )
SN wfeqat €F a6 & Wz T41 @& §,
gt £ § §7F § ITH) 397 AT
I & & fag dqre A & S
3T A8 I § AT FA AT I
& fv 3o faawt wiwgl &1 o7 gq®
98 g™ & | FRT FERETY faw
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sage fadae FH § g ) 39« g
fafreer & quwz fear 9T ) SEW
Fgl T & fF ITFr IR 5w 9
g i oo 3o fadwr mfvar & o 3w
H 99T @ HIA AW AT INE QY F
g axg #t 57 wiFay F fa3oy ¥ fegfa
g1 F1 & Fer &Y feafa g oY 921 FA
# T FWA F W § 1 AFAEE
IEYT FT TZATZH HLA HT HIA FY
wWr & | Tafam Ior F ATICGRT Ay
Ty gl § AU g1 JAr Srfey, oF
ANTE g AIALTE g1 AT Arfey AT I
¥ Far  eNafa e aid IO Iw F
Fqafs T 9 fqardez, faczw, Tarsn
i &1 AA3d FAT FEAT & IAD
g "awgT w3 a.fgqd

Y

MR. CHAIRMAN: Mr. Guha, be-
fore you speak, I have got before me
a list of 11 Members from the Con-
gress side and alsp quite a large
number from the Opposition. It may
be, the time may be there.

PROF. MADHU DANDAVATE
(Rajapur): Will thig time be enough
for Fascism?

MR. CHAIRMAN: May I request
the Members to confine themselves
to seven to eight minuteg each so that
everybody 'may have a dhance to
speak? I am giving you two more
extra minutes. Ten minutes should
be sufficient for a man like you to
finish your speech.

SHRI SAMAR GUHA (Contai): Sir,
although the Resolution is a very
timely one, it appears to me that his-
torically ang ideologically it will be
an inept political expression to say
that coudition hag been or is being
created in India for Growth of Fas-
cism. It would have been better if
the word ‘authoritarianism or totali-
tarianism’ would have been there in-
stead of the word ‘Fascism’. Either
consciously or wunconsciously, I con-
sider that a condition ig being creat-
ed—I do not want to say that they
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are creating this condition—and I say
that is being created by the policies
that are being pursued by them. In
consequence of that, a situation has
arisen in the country for the growth
of—7 would not use the word ‘Fadcism’
—of totalitarian or authoritarian type
of rule in this country. Fascism has
both philosophical and
meaning of its owm. There are
certain characteristics of Fascism.

The first one is an overzealous faith
in an articulated super-racial Mission
of a Nation—like Roman Nationaliam
of Italy, Arvan Nationalism of Ger-
many, historical Nationalism of Spain
and second is rise of an assumed
superman like Mussolini, Hitler or
Franco.

Equally, Fascism has 3 wellknit
organisation as also a well organised
organisation in the world. It has
its political ideology ag was the
case of national socialism in the case
of Hitler's Germany or Fascism in the
case of Italy and also the case of
Franco. Equally, the most important
part, T should say, of Fascism is the
paramilitia like the black shirt cf
Italy, storm strooper of Germany and
the Falangist of Spain. Most of these
Are pre-conditions for growth of Fas-
cism as found ijn the rise of Fascism
in pre-war Italy, Germany or Spain.
The rise or growth of Fascism is
absent in India. I say that none of
the pre-requisites of Fascism eixsts
in the Ruling Party of India except
the rise of a personality cult. But,
the image of that personality cult is
fast fading out from the minds of the
people. The deity of the personality
cult is no longer considered even inside
the party as it was considered years
before. That image is fading out. I
yhope they will be taken note of by
the Rualing Party. But, Sir, although
these factors are not there for the
rise or growth of Fascism in this
country as it happened in the case
of Germany, Italy or Spain, certain
conditions have been created. I do
not want to say that they have been
created consciously by the Ruling
Party. Still, the Congress talks about
parliamentary institution, democracy
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and gso on and so forth. But due to
the policies that they have pursued
during the last few years a compul-
sion is being created and forceg have
already been released in the country
that are taking our Parliamentary
democracy in some kind of propul-
sion which may lead ultimately either
to getting into the trap of authori-
tarian rule or a rule of totalitarianism.

The condition in the sub-continent
is almost equal to the one that is
found in Pakistan or Bangladesh.
There is political instability and gocio-
economic forces have been released
which are beyond the comprehension
of the common people and also are
not within the grip of the common
people. Sheikh Mujib who fought
Pakistan to establish Parliamentary
democracy in Bangladesh ultimately
due to the forces that were released
unconsciously hag himself become the
victim. He considered himself to be
tihe saviour of Bangladegh but he has
to resort to totalitarian ‘'measures
which are against the very idealg for
which he fought. In Pakistan Mr.
Bhutto fought against Yahya Khan
and Ayub Khan for setting up Parlia-
mentary democracy but now we find
in Pakistan also they have already
developed one-party rule. There-
fore, the fear is not unrealisticc We
are engulfed by the shadows of tota-
litarian rule due to compulsion that
has been created in the sub-conti-
nent from the two sides. Therefore,
there is sufficient reason to get our-
selves alarmed about the future that
may overtake the fate of Indian
democracy.

Before I enter into other things I
want to stress one point. Apart from
the peoples’ movement that has been
launcheq by J. P. to develop a peo-
ples’ power against thig trend of
development of authoritarian politics
or authoritarian mentality in the
ruling party, he ig also trying to build
up peoples’ power atmosphere. He
gave a timely and significant warning
to the nation when he appealed to
the Armed Forces, Police and the
para-militia of our country remind-
ing them that the loyalty of the
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Army, Police and the para-militia is
to our Constitution, Parliamentary
democracy, people and to our National
Flag. If any attempt is made—as
we have seen attempts have been
made by our two sister countries—
by the ruling party and if they want
to take advantage of the present
gituation and try to assume role of a
saviour for democracy, . . . saviour of
Indian people and they try to use
either the Armeq Forces or the para
militia or the police to set up an
authoritarian rule or 5 totalitarian
rule or a one party rule, then, it will
be the duty, it will be the right, not
only the right, I shoulg say, it will
be the patriotic duty of the Armed
Force3, of our para 'militia, of our
police even to resist that force and
not to agree to obey the dictates of
that force, if they want to establish,
if the ruling party wants to establish
an authoritarian rule in the country.

16 hrs.

MR. CHAIRMAN:
clude.

. Please con-

SHRI SAMAR GUHA: Sir, this
will not do. Thig is a serious matter.

MR. CHAIRMAN: Mr. Guha,
please cooperate. I am asking you
to cooperate because there are so
many Members.

SHRI SAMAR GUHA: 8Sir, 1 seri-
puly feel about this. This is the
fourth day the House is discussing
this matter. This is a very vital
issue that we are discussing. Ag a
representative of my party and as
one of those participants in the
movement of Shri Jayaprakash Nara-
yvan, I think it is my right ang I
think 1 should do justice to it. It
is not merely of theoretical interest.
It ig not a question of theoretical
interest or having some jugglery in
debateg or using or framing some
words. I feel that the danger is lurk-
ing around that an authoritarian rule
will be established. .
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MR. CHAIRMAN: I do not deny
that you are more emotionally involv-
ed. But, should you come in the
way of otherg expressing their views?
Therefore, I would request you to
conclude in five minutes. (Interrup-
tions). You should prove that they
are worng by concluding within five
minutes.

SHRI SAMAR GUHA: Don’t put
a limit in that way. Shri Jayaprakash
Narayan hag done a great service
to the mation. There is reason for
us to be apprehensive. Sir, what
ig the reason for supersession of so
many Army officers? Does it not
create certain doubts in our ‘mind?
Sir, in reply to one of my questions
and in reply to certain questions by
my friends like Mr. Bosu and others,
we have a list of a few hundreds of
brilliant officers, Brigadiers, Lt.
Generals, and Colonels who have been
superseded by an euphemistic term
of retirement. They have been re-
tired. Thig retirement ig just an
euphemistic term. I do not know
whether it is a fact. It may be even
a sinister motive to have a pack of
officers of their choice. Therefore,
Sir, Shri Javaprakash Narayan has'
done the right thing. When this‘
supersession of the officers is done
suddenly, then, we have reasong to
become apprehensive. When we find
that these forces, the CRP, the BSF
the ISF, the NBF and other para
militia forces—their tota] number is
more than the Defence Forces and
thig is about 8-9 lakhs—instead of
being used for the specific purpose
for which they have been set up
are being used, on the contrary, to
suppress the legitimate democratic
movements of the people, we have
reasons to become apprehensive. Sir,
several times, before thig House,
before thig august House, promises
have been 'made that MISA will not
be launched against any kind of de-
mocratic movement. But, we find,
Sir, that these promises are being
fulfilled more in breach. Then, we
have reason to become apprehensive.
Then, Sir, on flimsy grounds, this
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emergency is being continued. It
was declared in a certain context.
But, the context hag radically chang-
ed. But, still, the emergency is
being continued. What is the pur-
pose? That is why, we become ap-
prehensive, What js this RAW? We
were talking about the Intelligence or
the CIA and somebody talked about
the KGB. What about this RAW?
This is not merely an intelligence
agency. This is a counter intelligence
agency. This is doing espionage work
political and otherwise. Even today,
I asked a very innocuous question.
I asked: what ig RAW, its function,
programme, objective? Which Minis-
try controlg it? What ig its budget?
Look at the reply: the Research and
Analysis Wing ig not attached to the
Prime Minister's Secretariate bug is
part of the Cabinet Secretariat. For
C. D, E, F and G the reply is: It is
not in public interest to give the
information. They are the custodian
of the interest of the public; this Gov-
ernment jis the sole custodian; it is
the reservoir of =all the interest of
the nation. We have come here—
for cutting grass? We are in no way
interested in the nation, in the people,
in the peasantry and in the labour?
All the interest vests in the ruling
party. What abnormal and Fantastic
amount is bheing spent by RAW, In
Delhj alone there are eight or ten
offices with innocuoug signboards.
When a number of incidents were
attributed to Naxalities in Calcutta,
what was happening? A number of
police officers were killed and many
other persons wers killed. We have
seen the counter-espionage, counter
intelligence.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I wanted to tell
Yyou this. What was done in Calcutta
by RAW wag done by an officer nam-
ed Satya Brate Bose.

SHRI SAMAR GUHA: 1 will be
glad to be told that I am in the
wrong. Let the Government come
out and tell ug the truth. We are
sanctioning money; people are giving
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'money. You spend it on counter-in-
telligence But have we no right te
know what it is? Counter-intelligence
ig being 1irne ip this country ag is
being done in other countries also

to scutt! ‘@ whole basis of demo-
cracy. ~That suspicion groves w1 our
mind. These are the mechanics and

tentacles ‘hat are developed to crip-
ple the '+hole democratic institution.

There are other philosophical rea-
sons; I am not going into details. What
skyhigh aspirations you raised in the
minds of the people? What a fall
into t~e hell because they are not
being fulfilled, not an iota of their
aspirations had been fulfilled. This
hiatug has created a complete loss
of faith in the -mindg of the people
in the rul'ing party as well ag even
the opposition parties. Even in the
Opposition they have not much faith
since cynicism and frustration are
developing in the country. This is
one aspect of the thing whera totali-
tarianism and authoritarianism grow.
This ig the general psychosis. Such
a kind of psychosis is created in the
country. Cynicism and frustration
lead to the growth of this psychosis
which leads to totalitarianism.

Politically they had not fulfilled
their commitments. But dangerously
they have vitiateq all meang of demo-
cratic norms, all meang of democratic
practice, all means of democratic
values. If there ig any philosophy in
the mind of the ruling party, it is
the philosophy of politics of conveni-
ence. This politics of convenience
can vitiate any means, any type of
means. Today the Government can
vitiate any means. They need to
have committed judiciary, they need
to have RAW, they need to continue
the Proclamation of Emergency. All
ig justified by the politicg of conveni-
ence. In this psychosis see the
developments. Thig hag happened
for the first time in 27 years. They
have absolute power, developed an
absolute mentality, developed the
thirst for power and just for power.
Not only so. You roll into it; you
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walk into the powers. Thig sense of
absolute powerism—this psychosis of
powerism—has seized the ruling party.
For the first time in 27 years, an old
man, Shri Jayaprakash Narayan is
challenging the ruling party with the
people’s power. For the first time
in 27 years, the ruling party is facing
a real challenge of getting out of
power. When I came out of the jail
in the ‘'middle of 1946, there was a
sudden dhange in the whole climate
of the country. There was a radical
change in the atmosphere. A similar
- thing has happened today. A radica!
change in the political climate of the
country has come about.

Out of their psychosig of powersim
and philosophy of political conveni-
ence, they can take any measures.
They will develop a rationale of
their own, a justification of their owmn,
which may be called self-generated
or tautomeric political justification,
when they will say, “What can I do?
I am wedded to the institution of
parliamentary democracy. But for
the sake of saving our people from
the crisis, which is our over-riding
duty and responsibilty, we thave to
take this step”. This ig what is
lurking in the mind of the ruling
deity, in this gituation of assumed
role of saviour of democracy.

The alternative ig given by Shri
Jayaprakash Narayan—to builg up
the people’s power, not a United Front
of opposition parties, but people’s
power at a higher qualitative level.
I appeal to my friends inside the
ruling Congress: This is a historical
opportunity. If thev do not avail
of it, they will be also scuttled. Let
them organise themselveg and resist
this temptation, this growth of tota-
litarianism and tautomeric or self-
generated justification for fascism.
That is their responsibility.

It 1s the responsibility of the oppo-
sition partieg not to try to take
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advantage of the J.P. movement for
their own political ends. Jayapra-
kashji ig the saviour of democracy.
He will never come to power. He
has never aspired for power. If he
wanted, he could have become Prime
Minister long ago. But he does not
want power. It is the duty of the
opposition parties to help Jayapra-
kashji in building up not the United
Front, but the people’s front—janta
raj, janta morcha, janta sangharash
janta candidate

AT, I ITT FATAT FU OVIA ST

frg & fA0

Let the opposition parties forget their
petty differences, unite under the
leadership of Jayaprakashjj to save
Indian democracy on the basis of a
soclo.economic programme. Let us
save our faith in democracy, in the
Constitution and in the future of the
Indian people.

MR. CHAIRMAN: Who will save
the poor Chairman?

SHRI SYED AHMED AGA (Bara-
mulla): I would like to start by
quoting a verse:

FAFT & 98 (AT H1 FAIH =T 77
walrrdgr T weT @ar a@

[c0te Wk a2 oS o PR LR ey

Let us try to understand who creates
this fascist tendency. We are not
doing it. We don’t need to. We are
in the saddle. Even when we were
at war with Pakistan during the
liberation days of Bangladesh, our
parliamentary democracy was func-
tioning. The State Assemblies were
functioning. We proved to the world
that we know the value of democracy.
Throughout the war period, the
opposition leaderg were consulted.
The opposition parties are trying to
dissuade the people, but they cannot
do it. Now they are boosting up
one person to the skies jinto air.
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They do not know that every hody
qmust have his feet on the ground.
They failed miserably during the 1971
elections. Agalp in 1972 they failed.
When they were disappointed at the
ballot, they have taken recourse to
other methods. They could not win
the people with the grand or grander
alliances. Today they are boosting
up one person day in and day out.
whatever the subject under discus-
sion. When they talk of unanimnus
election, what do they mean? It
meang only no election and no vote
but coercion. They will say, ‘“you
have to tolerate this one person when
we have boosted up”. They w-ant
to come not by votes but through
the mob. It may be 50,000 or 20,000
or 5,000. The mob trieg to boost up
something without knowing what it
is boosting u p. This is a fascist ten-
dency. They ask the army to have
mutiny. They ask the police to dis-
obey orders. They ask the civil
servants not to obey orders. If this
is not fascism, what else is? they
create the cult of hatred. They killed
one of our dear colleagues, Shri Lalit
Narayan Mishra. (Interruptions).
They at once came out with a reve-
Jation that he is not the real target
but somebody else ig the real target.
The slogap they therefore gave was
that the cult of violence will continuve.
There wag a revelation again, an ast-
rological forecast, in Motherland that
in some mysterious circumstinces, the
Prime Minister will be killed. 1
thouhgt it wag all nonsense and I
brushed it aside. But what happen-
ed at Allahabad? 1 remembered then
what T had read in Motherland. Was
it a prophesy or divine revelation or
something of a plot of fascist charac-
tor? I do not want to give ‘he ver-
dict. Let the country give the ver-
dict. What happened the cther day
to the Chief Justice? These are
fascist and terrorist methods.

They say that there will be a march
to Parliament, to say that there will
be a total revolution, 1 ask, what is
total revolution? I can understand
a proletariat revolution. I can under-
stand the people and the masses ask-
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ing for their rights to have equality
ang all that. But I cannot understand
a revolution which is supported by
some capitalists. Froq 8th April,
they are now wanting a mass satya-
graha—again mobocracy. They do
not want to go to the voters; they do
not want to. prepare for the next
elections?

This is one side of the coin. I will
now try to analyse the other side of
the coin. That side of the coin is
that we are maintaining the traditions
which Pandit Nehru had built when
he wag the first Prime Minister of
India, and what ideals Gandhiji had
left. We have the policy of non-
alignment, a policy that means that
we should express ourselves as freely
as we can on each case on merits.
We are maintaining that policy. We
have become inconvenient for the
imperialist forces, imperialist powers,
outside. They feel that Indiraji has
become inconvenient to them. There-
fore, the CIA activitieg are going on
in thig country.

Some days ago, I read in the news-
papers that in Calcutta the U.S.
Consulate’s assessment was, “attract
Congressmen to JP’s movement if
J.P. is to succeed.” They had the
audacity to say to our very senior
Congressmen to join the J.P. move-
ment. They got a proper rebuff from
Mr. Jagijivan Ram and Mr. Y. B.
Chavan. These CIA activities inside
our country are trying to create
subversive activities.

Sometime ago, I read about a
cheque of 14,000 Dollars received
from West Germany. For whom it
came, I do not know. I thought t he
Ministry of Home Affairs must have
already inquired into it and found
out who sent the cheque, for whom it
was sent and why. I want to know
whether they have made any inquiry
into that. They should tell us today.
These are the things that are going

on in the country.
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*SHRI THA KIRUTTINAN (Siva-
ganga): Mr. Chairman, Sir, in support
of the Resolution ef my hon. friend,
Shri Shyamnandan Mishra, I would
like to express my views.

With a view to focussing the at-
tention of the country through this
House that the Central Govermnent js
creating conditions for the growth of
fascism in the country and that con-
crete steps must be taken to counter-
act this dangerous trend, this Resolu-
tion has been moved. I should say
that this Resolution hag come up for
discussion at the most opportune
moment in the history of our country.
Eminent leaders like Jayaprakash
Narayan are engaged in the. solemn
and sacred duty of educating the
public about the growing threat to
democracy in this country as a re-
sult of the authoritarian rule at the
Centre by the Congress Party., It is
but proper that the elected represen~
tatives of the people should draw the
attention of this House,—in fact. I
should say that if they do not that,
they will be failing in their duty—
more particularly the leaders of Oppo-
sition Parties in this House, to the
slow but steady growth of autocracy
and authoritarianism in the country.

We from the Opposition benches
have time and again pointed out on
the floor of this House that the Central
Government is creating conditions in
which democracy will be upronted.
When some Press-man asked of our
late lamented great leader, Arignar
Anna, as to what was the difference
between him and Jawaharlal Nehru.
Arignar Anna replied that Jawahan-
lal Nehru was a finished structure
and that he was just 3 brick on the
road-side., The Dravida Munnetra
Kazhagam under the leadership of
Arignar Anna had held Jawaharlal
Nehru in such great esteem and
honour. After honouring him with
this garland of encomium, Arignar
Anna went on to say that Jawahan
lal Nehru was the last democrat in
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the Congress Party and the People
of the country should hasien to get
their grievances redressed during this
benevolent rule. Sir, this prophetic

statememt of Arignar Anna has come
true today.

During his life time, Jawaharlal
Nehru nourished and nurtured de-
mocracy in our country, So long as
he lived, democracy was fostered by
his feather-touch. After him, the
first victim of this wayward Central
Government has been democracy. 1
would go to the extent of saying
that the machinations of the Central
Government have mauled democracy
in our country. The seeds of fascism
have been shown by the ruling Con-
gress Parly at the Centre, I can give
any number of illusirations to substan-
tiate my contention.

In the 1967 General Elections, the
undivided Congress Party was routad.
The Opposition Parties came to power
in Tamil Nadu, Kerala, Orissa, Bihar,
West Bengal, Punjab, Uttar Pradesh,
Madhya Pradesh and in many other
States, The undivided Congress
Party came to power at the Centre
with wafer-thin majority. During the
years 1968 and 1969 all the Opposition
Party Governments in the States
were brought down unceremoniously.

The ruling Congress Party at
the Centre with all the resources at
its command manoeuvred to malign
and discredit the Opposition Party
Goverrments in the States, More
than the intolerance at the Opposition
Parties continuing in power, the rul-
ing party at the Centre during this
period revealed its avarice for power
and pomp. I am sorry to say that this
has been the trait of the ruling Con-
gress Party since Independence.

When the undivided Communist
Party of India was ruling the State of
Kerala, its fall was stage-manag?d
by the Congress Party. But, now in
Korala, without least compunction,

*The qgriginal speech was delivered in Tamil. s
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the Congress Party is sharing power
with the C.PJI. This unholy alliance
is beirg acclaimed euphemistically
as the crying need for political sta-
bility. In Orissa the Opposition Party
Goverrment was replaced by a  tot-
tering Congress Party Government
which was propped up by the Con~-
gress Government at the Centre, In
West Bengal, prominent political
leaders like Mukherjee were ruling
the State. There also the Congress
Party at the Centre succeedeqd in se-
vering the faith of the people in the
Opposition Party Government. Succin-
ctly, vested with all the powers, the
Congress Party at the Centre does
not leave any stone unturned in the
interest of perpetuating itg power. Are
we wrong in saying that the Congress
Party at the Centre has not only laid
the foundation stome for fascism in the
country but has also started the
super-structure?

Let us see how the Congress Party
went to the hustings in 1971. Shri-
mati Indira Gandhi, at the helm of
affairs, understood the complete alie-
nation of the people from the Cong-
ress Party. She realised that if the
Congress Party was not to be annihila-
ted from the political scene of the
country, she would have to done the
mantle of a progressive. She coined
the slogan of GARIBI HATAO. She
utilise@ the Congress Party platforms
for assuring the people of the couns-
try that her Government would imp-
lement progressive policies and usher
in an era of egalitarian society in
the country. We witnessed the em-
ergence of two distinct political ele-
ments in the country—Progressive
forces and Reactionary forces. Al
the progressive political parties like
the D.M K. gave their unstinted sup-
port to the refurbished Congress
Party. In Tamil Nadu, the Congress
Party sought the alliance of the Dla-
vida Munnetra Kazhagam. The Com-
gress Party got the much sought after
massive mandate from the people of
the country. No Opposition Party
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could becume a stumbling block in
the way of the ruling Congress Party
in fulfilling the assurances given to
the p=ople in 1971 Elections.

But, during the past four years, the
Congress Government at the Centre
has let down the people of the coun-
try. It has not been able to deliver
the goeds. It is not a surprise that
the assurances given by the Congress
Government could not be fulfilled in
the arid zone of Government's iuiep-
titude and inefficiency. The Cong-
ress Party at the Centre is now en-
gaged in finding scapegoats for its
failure. Tt is a sad commentary that
the ruling Congress Party should call
the Opposition Parties demanding the
early establishment of a socialist soc-
iety in the country as reactionary
parties. Here I will illustrate the
failure of the Central Government in
so:ne spheres.

Sir, ynu know that the 14 major
commercial banks were nationalised
with the laudable objective of utili-
sing the public money for the uplift-
ment of the society.

The D.M.K gave its wholehearted
support to this move of the Govern-
ment gt the Centre. It was an ac-
knowledged fact that these commer-
cial banks in the private sector were
the principal instruments in the agg-
randisement of monopoly industrial-
ists in the country. The public mo-
ney was being utilised for the benefit
of the privileged few, at the cost of
millions of common people. After
nationalisation what hag happened?
The Central Government has become
a monopolist. The people who sup-
port the ruling Congress Party, who
contribute liberally to the Election
Funds of the Congress Party, who
help the Congress Party in coming
back to power, are the recepients of
bounties from these nationalised
banks. The Central Government |s
utilising the vast sums of public
money in these Banks for distributing
its patronage. The Opposition Parties
were demanding 'the nationalisation
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of major commercial private banks
on the ground that it was anti-social
to utilise the public money for the
growth of vested interests in the
conntry. Now, the Central Govern-
ment is doing the same anti-social
activity. T would like to know whe-
ther this will not be creating con-
ducive atmosphere for the growth
of fascism in the country.

The leaders of the ruling Congress
Party day in and day out talk about
the need for fostering the integrity
of the country. It is claimed that the
Congress Party alone can nurture
the unity of the country. Our leader
and the Chief Minister of Tamil Nadu,
Dr. Kalaignar Karunanidhi has been
saying that in the interest of the
country the States must be given ade-
quate powers. We want that a new
Constitution must be formulated for
the rurpose of making the States
strong so that the Centre can also be
strong, Weak States will not stren~
gthen the hands of the Centre. But
we are cailed the advocates of seces-
sion. We have givenup many years
ago the demand for secession. Our
ClLief Minister. Dr. Karunanidhi, has
declared any number of times that
India is one country and it must be
strong. Let us see what the Congress
Party at the Centre is doing to stren-
gthen the bonds of unity in the
Indian sub-continent, India is a
land of diverse cultures, languages
and races. The concept of unity in
Divcersity has been given to the
world by India. But, the ruling Con-
gress Party is imposing Hindi on all
the people of the country, as if
Hindi is the only language spoken
in the country.

The Congress Government at the
Centre wants to have only one race
in the country—no Aryan race or no
Dravidian race. The Central Govern-
ment is keen to merge diverse cultu-
res of India into one single culture.
Similarly, the Congress Government
at the Centre is conniving in splitting
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the Opposition Parties, In Tamil
Nadu, the run-away Anna D M, K.—
it can be called the grafted Congress
Party—ig being supported by the
Congress Party. I am afraid that in
the name of unity and one country,
the Congress Party is pursuing poli-
cies to establish one-party rule in the
country. It looks as though that the
entire country is going to be for ever
in the clutches of the Congress Party.
Is this not a sure indication of the
growth of fascism in the country.

Before I conclude, I would like to
compare Jawaharlarl Nehru regime
and Smt. Indira Gandhi regime, During
17 years of Nehru’s rule, the Presi-
dent’s rule was imposed in the States
for eight times. But during 8 years of
Smt. Indira Gandhi’s rule, the Pre.-
sident’s rule has been imposed in
the States for 17 times. While 17
Presidential Ordinances were pro-
claimed during Nehru’'s regime, 56
Presidential Proclamations have been
issued during Smt. Indira Gandhi’s
rule. In order to ensure democratic
traditions to take deep roots in the
country, Jawaharlal Nehru used to
bring the Chief Ministers of the
States in the Central Government as
Cabinet Ministers. But, now, the fav-
ourites of Smt. Indira Gandhi. who
are Ministers of State in the Central
Council of Ministers are sent as Chief
Ministers of the States. Shri Bahu-
guna, Shri Sethi, Shrimatj Nandini
Satpathl were all Ministers of States
in the Central Council of Ministers.
Now they are Chief Ministers of Ut-
tar Pradesh, Madhya Pradesh and
Orissa respectively. T charge that the
Congress Party at the Centre is
creating favourable climate for the
growth of authoritarianisim in the
country, The Enforcement Wing and
Revenue Intelligence which should
have been under the charge of the
Finance Ministry are in the Depart-
ment of Personnel under the Prime
Minister The C. B. T which should
richtly find a place under the Home
Ministrv is under the charge of the
Department of Personnel. How do you
expect the Fjnance Ministry and the
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Home Ministry to functioin efficiently
and effectively without these res.
pective Departments? Does this not
show that all the powers are getting
concentrated in one hand, which
should inevitably lead to autocracy?

Lastly, Yesterday this House passed
the Army and Air Force Amendment
Bill. The High Court of Jammu and
Kashmir gave a judgment that the
Service personnel cammitting civilian
crimes can be tried under the penal
laws of the ‘State. Disagreeing with
this viewy, the Central Government
filed an appeal in the Supreme Court.
Even while the appeal is pending be-
fore the Supreme Court, the Govern-
ment has foreclosed the judgment of
the Supreme Court by amending the
relevant Acts through this Bjll. Is this
the way to foster democracy in the
country, by dishououring one of the
three pillars of democracy, i.e, the
judiciary? This is not a solitary ex-
ample. The Delhj High Court declared
null and void the election of a Con-
gress Member to this House. An ap-
peal was filed in the Supreme Court.
Before the appeal was finalised, the
Central Government brought an am.
endment to the Election law and got
it passed by this House. Even a Presi-
dential Ordinance was promulgnated
for this purpose, when the Parlia-
ment was not in session.

This Resolution seeks to highlight
the fact that an environment ig being
created by the Central Government in
Possession of all the powers, in which
fascism will not only grow but take
deep roots in the country. 1 whole.
heartedly support this Resolution and
I wish that this House also gives its
approval to this Resolution.

SHRI JYOTIRMOY BOSU (Diamond
Harbour): Sir, how does Fascism
come? Let us consider so as to
understand the basic thing. Social
contraditions are ageravated; politi-
cal and economic crisis qeepens. The
ruling classes are isolated from the

People as it ig happening to-day. They
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look for the support from the reactio-
nary people. They become comletely
dependent on the repressive forces.
We have seen, for example, in Italy
and Germany, it took the garb of
national socialism. That is National
chauvanism. We have seen Mussolini.
What was his slogan? He talked
about socialism—the so called Sociali-
sig talked about one country, one par-
ty and one leader. The same slogan is
being repeated here. Here the aspir-
ing dictator sings the same song by
taking fuller control over the State
machinery or money power. We say
semi-fascist police state for this.
Why I say this is because they are
maintaining a facade of democracy
The teeth of Fascism can well be seen
in West Bengal. From the year 1970
onwards, they are not even allowing
little bit of criticism in the papers.
Their weekly papers have only a
small circulation of 20,000 or 30,000
copies. They have ransacked the news
baper offices of Dharpan, Bangladesh
and so on and so forth. They want to
gag the press because they do not
want the people to know the real
thing. We have geen how they are
interfering continuously with the
editorial freedom of the papers in the
case of Mr Sarkar of Searchlight, the
case of Mr. Verghese of Hindustan
Times and the case of Shri Vivekanand
Mukerjee of Basumati of Calcutta. In
1972, what did they do? 1T shall quote
from the papers which are not run
by political parties but they are very
close and subservient to the establish-
ment. Here i a quotation from the
Times of India:

“Tt makes for an ungainly sight
to watch teeny-weeny parties and
men rejected by the voters, struck
back on the centre of the stage
just because the Congress is des-
perately anxious to restore itself to
power in West Bengal.”

Here is another quotation from the
Hindustan Standard of Calcutta.

“Never before the country has
seen such mobilisation of troops and:
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paramilitary forces to maintain
law and order during election. The
rural areas of the State will also see
lots of them. It ig during elections
that the policies of a democratic
country like ours find expression in
the most impressive form. Troops
employed in West Bengal will
surely learn a lesson from this
election...”

Further it says:

“They refuse ap enquiry on
police firings which even the for-
eign rulers thought was a justi-
fiable one. When I asked the Prime
Minister to tell me categorically
whether it was done Wwith the con-
sent of the Prime Minister and
the Home Minister she did not hes-
itate to write to me something
which is an unmixed untruth. I am
sorry to say. She had stated some-
thing which had no relation to the
truth.”

“The Commissionerg in Calcutta
have been repeatedly bettering and
saying “P.D. Act or no P.D. Act, we
shall gshoot at sight”.

It is on record. Now, I am quoting
from a newspaper publication:

“In the course of two days, in
Baranagar area, with the help of the
Actions Squad—Annihilition Squads
of the Research and Analysis Wing.
The Central Intelligetice, the Subsi-
diary Intelligence and part of the
State Intelligence, in one or two
days in Baranagar, they murdered
no less than 100 to 120 youths and
their dead bodies are thrown in the
river Hooghly. In Dum Dum, in
oue day, sixty people—youths—
were murdered. In Barasat, dead
bodies were thrown on the road side.
There were about ten murders in
jails even when the man is com-
pletely without any relief. He is
defenceless. They have taken re-
course to this.”
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What did they do? In 1972 to win the
elections in West Bengal, they pipe
gunned and some storm troopers were
mobilised. At that time, the ruling-
class, aided by anti-social elements
and protected by the police party,
came to power. Even a paper in Lon-
don like the ‘Econcomist Londomw’ said
‘Indira imports thugs in West Bengal’.
The Economic Times of Bombay said
‘Gunners capture polling booths’. You
would not have got more than 60 to
70 seats. Now the Congress Party—I
have come to know from very reliable
sources—are now rehearsing and they
are repeating the same thing in inany
more States should they become con-
fronted with a sizeable Opposition—
Opposition Confrontation’. Because if
they stick to the normal process of
Parliamentary democracy, they would
be outright rejected. So, they have
to depend on the State machinery for
using repressive measures.

Sir, there is secret killing of politi-
cal opponents both from CPI(M) and
Naxalites. In West Bengal alone they
have killeq 3,000 persons. The master-
hand behind this is RAW. They have
crack-shot clothesmen and hardened
criminals. Sir, in two years in West
Bengal 88 murders were committed in
jails. There is torture in jails and
there are inhuman conditions. The
minimum conditions which are guar-
anteed in the Human Rights Charter
are not provided for.

Sir, what is left of democracy in this
country. The courts have become
redundant. Since June alone there
would have been three to four hundred
additions. Uptil June, 1974 16,825 per-
sons had been detaineqdq under MISA
and most of them are political oppo-
nents. West Bengal which has popu-
lation of 9 per cent of the entire
country contributed to the extent of
72 per cent of the MISA detenus be-
cause West Bengal is the only State
where Mrs, Gandhi was badly defeated
in 1971 elections. They learnt the
lesson in 1871 elections and in 1972
they tock resort to gunmen, Central
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Intelligence, crackshot plain-clothes-
men and police men who went and
shot down. J. P. has said very clearly
and rightly that MISA is the most
abused law., An assurance was given
by the piloting Minister. Shri K. C.
Pant. He said:

«] can assure him and my friend
Shri Shashi Bhushay that this Bill
is not being put forward to suppress
any legitimate movement of workers
or farmers or students. I am very
serious. I am saying it in all seri-
ousness.”

Sir, we have seen in Tripura even
whe;, the Assembly was in Session
how MLAs were arrested for leading
a legitimate agitation. Is it demo-
cracy?

Then we have hundreds and hun-
dreds of Ordinances in the country.
Ordinanceg are promulgated, re-pro-
mulgated and re-re-promulgated.
Whenever they are put to inconveni-
ence they want to by-pass the courts
and take recourse to this. You know,
Sir, how quickly an Ordinance was
brought for suspending fundamental
rights. Even though the present Con-
stitution is limited yet the Supreme
Court stricture wag by-passed. What
did the Supreme Court say? “The
West Bengal Government hag contra-
vened the provisions of Section 14 by
re-arresting those who were released
by the Supreme Court.” The Supreme
Court gives a judgement on MISA de-
tention and West Bengal Government
flouts it. What has a Judge in the
Andhra Pradesh High Court gaid very
recently? What has he said with re-
gard to a young man who was dismiss-
ed by the Post Master General because
he went and participated in some
meeting? If democracy ig there, if a
party is a legal one, if a party is not
bamned, you cannot restrain a man
from going and attending a meeting of
a party, as long as the party remains
a legal one. In spite of that, your
executive, under your orders, flouts
the fundamentals of the Constitution.
This is what they are doing. Sir, to
protect the Chair of the Prime Minis-
ter
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MR. CHAIRMAN: Please conclude.

SHRI JYOTIRMOY BOSU: Sir,
there is ghortage of electricity. This
Bell should be sparingly used. I hope
you will not enter Parliament. You
will be a High Court Judge in no time.

MR. CHAIRMAN: Finish your speech
as early ag possible.

SHRI JYOTIRMOY BOSU: 1 won’t
make any speech when you become a
High Court Judge because 1 will never
be a lawyer.

Sir, to protect the Chair of the
Prime Minister, the Supreme Court
judgement was reversed by the Ordi-
nance. Because of one person, be-
cause of the Rae Bareli election peti-
tion, the whole thing was reversed.
Sir, fascism cannot be established
without making it a police state, Simi-
larly, a police state must be with
storm troopers and gestapos. Demo-
cratic rights must be suppressed and
‘one party and one leader slogan’ must
be kept alive. I would like my
friends in the CPI not to forget what
happened to Social Democrats in
Germany. We have geen the attitude
of the Government to the railway em-
ployees during the strike. In a 4emo-
cracy, there will be collective bargain-
ing. What were they wanting? They
were wanting a need-based wage and
a wage on par with the public sector
enterpriseg of the Government. What
did they get? Dismissal, break in ser-
vice, beating up including raping. That
is what they did.

Sir, taday. I wasg horrified to hear
that in Haryana, a senior politician,
Mr. Rathi, a person who was blind
and aged 60, because he criticised
Bansi Lal in a public meeting, he was
caught, his face wag tarred with cow
dung, a garland of shoes was put
around his neck, a stick wag pushed
into his rectum and he was taken
round the market-place with somebody
spitting on his face. Sir, under the
very nose of the Central Government
such sorts of things are happening in
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Haryana. This is not for the first time.
We know what the police did in
Rewesa. An elderly man was made
naked, he was forced to go and lie
with his own sister who was in a
police lock-up. This is what they are
doing here,

Sir. my letters are opened in the
Gole Market post office. If you make
a surprise visit, you will see a boiling
kettle and steam moistoning the enve-
lopes. Letterg are opened ang letters
have been read. Inconvenient letters
are being destroyed. Telephones are
being tapped, round the clock. 7Taxi-
walas’ numbers, who come to our
places, are taken and they are inter-
rogated ‘where did you pick up’ and
so on. It has become a police state.

Sir, there is this Research and
Analysis Wing. The major source of
their money ig the Discretionary Fund.
I will quote from one Ministry, the
Ministry of External Affairs. In 1969-
70, the Discretionary Fund was Rs. 3.72
crores. In 1970-71, it was Rs. 6.6
crores, 1971-72, Rs, 11.50 crores and in
1974-75 it was Rg 13.47 crores. This
year, because they are wanting eco-
nomy. Mr. Piloo Mody, from Rs. 13
croreg it has gone up to Rs, 23.69
crores. Why should the Ministry have
Discretionary Fund to the extent of
Rs. 23.69 crores? Then, the Intelli-
gence Branch. In 1969-70, it was
Rs. 449 crores. For 1974-75 it s
Rs. 887 lakhg and for 1975-76 it is
Rs. 1037 lakhs. In addition to the
Research and Analysis wing which
consumes more than Rs, 35 crores,
they had imported bugging gadgets to
the tune of Rs. 13 crores. Two police
officers went to Bombay to bring the
crateg which containeq them. 1 was
surprised to hear a young Congress-
man from that side tell me that the
police officer told him: yes, Mr, Bosu’s
contention jg right but those crates
caontained ammunition, not bugging
gadgets. That man did not have the

grey matter in hig head to understand.

that if those crateg contained ammu-
nition the weight would have been
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four times the weight that I was told.
Bugging gadgets have come from UK,
West Germany and America and
Japan. For the first time in the his-
tory of Indian administration Mr.
Ramnath Kao a police officer had been
given the status of g Secretary. For
the first time in Indian history. the
Director General of Border Security
Force, Rustom)i hag been given the
rank of a Secretary. There are hun-
dreds of cover jobs. Indian wvolice
officers are being put in different orga-
nisations under the garb of different
designationg and they are called cover
jobs. The Prime Minister’s security
alone costs Rs..3,600 in Delhi while out-
side in Madrag the Chief Minister has
to give accounts. In the Research and
Analysis wing joint committee on
intelligence there are at least nine
officers. Another man Mr. Sankaran
Nair is No. 2 to Mr. Kao. This is the
Indian CIA. This Parliament must
have the right to discuss matters of
RAW because in other countries such
as America there is a Senate Sub
Committee with full rights to go into
the matters of the CIA and similar
organisations.

MR, CHAIRMAN: Please co-operate
and conclude now; I have given you
the maximum time.

SHRI JYOTIRMOY BOSU: We had
a bigger border when Bangladesh was
East Pakistan and at that time we had
42 battalions of the border security
faorce. Now it is 77 battalions. Why?
Because they apprehended revolt in
the infantry battalions. To counteract,
the border security forces were re-
cruited and they were given a higher
basic wage to fight them. I want to
ask a question. Mr. Mohsin is here
but I do not think that he had even
seen the file. How many of our intel-
ligence officers had been trained under
CIA in the United States and how
many of them had been trained in
Bangkok under other American orga-
nisations? How many of them were
sent out to be trained in electronic
gadgets and bugging gadgets in foreign
countries? Even the interrogation
roomg in Delhi and at Fort William
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in Calcutta had been designed by
American designers. They talk about
right reaction; they talk about RSS.
They criticise them openly. But they
are also persons who finance them;
they grant them padma bhushan. For
their own sake they have to keep alive
the right reaction, RSS ang other
things. It is running with the hare
and hunting with the hound. That is
the character of Mrs, Indira Gandhi.
I have got evidence to show that the
Siva Sena in Bombay had received
money, protection and police help in
the hands of V. P. Naik under the
Congress High Command’s directive.
I have got 'evidence in my possession.
I do not say anything more. I have
seen, and faced it. You will also see
it one day, unless you wake up now.
Otherwise, perhaps, it would be too
late for you and me both, because the
coterie led by Indira Gandhi wants to
remain in power, like General Franco.
for all her life.

1% hrs,

SHRI H. K. L. BHAGAT (East
Delhi): Mr. Chairman, Sir, I have
every respect for Shri Jyotirmoy
Bosu. So, even giving him the benefit
of doubt, I will say that, to say the
least, he is a Professor in Chaos. I
had the privilege of hearing the other
two professors, Professor Samar Guha
and Professor Mishra. I heard both
professors talk on fascism and I can-
not help saying that they are confused
professors. I do not believe they are
fascists or they believe {in fascism.
While they really think they are
trying to save the country from the
clutches of fascism, they are in fact
preparing the ground for fascism, The
resolution of Professor Mishra itself
shows that he is being used to project
the cult of fascism in this House.

I would say with all respect that we
must consider the situation dispassion-
ately, because this is a situation which
requires gerioug and objective ponder-
ing over. One argument which has
been given by Professor S. N, Mishra,
and in fact he quoted it with some
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kind of excitement, is that jn this
country the Prime Minister is called
the leader of the nation or the Sup-
reme leader of the country. The same
argument was given by my friend,
Professor Guha. He said that the cult
of personality is being projected and
that the Prime Minister has become
the only leader of her party and that
she is trying.... (Interruptions). That
ig the argument given by them.

Let us consider this question dis-
passionately. Shrimati Gandhi will
not become, and has not become, the
leader of her party or the leader of
the nation, because I call or refuse to
call, or you call or you refuse to call
her the leader of the nation, but
because the nation gave her the man-
date. Since the nation has given her
the mandate, so she has become tkLe
leader of the nation. Nobody can be-
come & leader of a nation without a
mandate.

A leader in 3 democracy is an abso-
lute necessity, and in a bigger demo-
cracy like India a leader amongst the
leaders ig also a necessity.

17.03 hrs.

[SHrr NawaL KISHORE SINHA in the
Chair]

What is your tragedy? You are
searching for a leader. I, that search
for a leader you are trying to find a
partylesgs leader for a combination of
parties. You want to have a partyless
leader to lead a heterogenous group.
The opposition parties do not have one
leader. Left to themselves, the oppo-
sition parties do not have one leader;
they have s0 many leaders. The tra-
gedy is we have people like Shri Piloo
Mody, who are leaders without parties,
and we have parties without leaders.
That is the tragedy of opposition in
this country. And Professor Mishra
made a gpeech like an orthodox pro-
fessor who goes to the clagg and says
‘“let me now explain the binomial
theorem”. ’
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I appeal to him to consider this
question dispassionately, because I still
believe in his good sense. A country
like India, a big democracy like India,
cannot be governed by a mere Prime
Minister. In the interest of democracy
and in the interest of the country. it
is necessary that the Prime Minister
should also be the leader of the nation.
Ang she became the leader of the
nation after leading the nation, with
your support on some crucial ques-
tions, after passing through various
trials and tribulations. That is how
she became the leader of the nation.
That is what irks you. The people
calling her the supreme leader irks
you. But she became the leader of the
nation with the mandate of the people.
You are projecting a leader without a
mandate. You are projecting a leader
who has not yet got any mandate, He
jg like a commander Wwithout an
army (Interruptions)

‘Who is spreading the cult of fascism?
Is it those who have the mandate of
the people, or those who have no man-
date of the people and yet are claim-
ing to be the leaders of the nation.
who have no majority and yet claim
to speak on behalf of the nation, who
have no parties behind them and yet
speak on behalf of the parties?

I will give another example to show
who is encouraging the fascist outlook,
the fascist tendencies. Who is support-
ing the campaign or preaching the
idea of ridiculing parliamentary and
democratic institutions? Who has done
it or who is doing it? Who is trying
to bring Parliament and the Legisla-
tures into contempt and ridicule?
Did we do any such thing? You are
the people who are doing it. I want
Shri Mishra to understand, I want it
to be put on record, if democratic in-
stitutions disappear from this country,
do not thing you will be safe; probably,
you will not be able to save yourself.
I know you believe in democracy and
that is why I am telling you this.
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Who started thig campaign of ridi-
culing democratic institutions in this
country? Did we ask for dissolution
of the legislatures? Who started
gheraoing MLAs and parading them
on donkeys? Who used coercive tac-
tics? Who started intimidation? Who
is talking of the no-tax campaign?
Who is responsible for the bomb ex-
plosions in thig country? I want{ you
to dispassionately explain the paosition.
Who is indulging in undemocratic be-
haviour? Who stands in this House
and says ‘‘no, we will not allow you
to proceed”? Who talks that language
in this House? Fascism always starts
with the tyranny of the minority.
They will always be small in number
but the become more aggressive and
totalitarian in approach and they talk
the language “I am the nation”.

Shri Samar Guha was telling us: do
not indulge in hero worship. He
has discovered a God. The other day
he said that he has discovered a God;
perhaps without worshipping it. Now
the simple question is this.... (Inter-
rupticns). Your intolerance again
shows that you are well-meaning but
misguided. The simple question is:
who has done it? He has said that both
the police and the military disobey
orders. I want to tell Shri Guha that
both the police and military have this
country defended with their blood, the
freedom and democratic structure of
this country. They have done it and
they will not be misguided by mis-
guided and confused people like you
and your leaders. They have done
their duty to the country when foreign
attacks came, when we were flghting
for certain principles, certain policies
and for the democratic structure, for
our secular outlook. The police and
the military are not going to fall in
your trap. I can assure you that they
are too patriotic to be misguided or
misled by you.

Shri Jyotirmoy Bosu spoke of RAW
and what not. As I have said, he
always tries to show as if he is an
expert who knows gomething, but
what he brings virtually means no-
thing.
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Here we have so many pailokars
sitting here. They are always talking
of the elections. If they win an
election, then it is a fair election;
but if they lose an election, then it
is unfair. This is their approach
and outlook. People will see how
opportunistic they are in their out-
look. Some time ago they thought
that they would not be able to win
any single election, because the
elections are not free and fair. Some
of them were thinking of even boy-
cotting the elections. Some of them
said that until there are electoral
reforms, they will not stand for
elections. When they won a few
bye-elections, they changed their
stand. I am happy that they are
coming to elections. It should be
for the nation to decide. When the
elections come in 1976, when they
are due, they will choose you or
your opponents. The Congresg has
always bowed to the verdict of the
people. The Congress will go by the
verdict of the people.

They are talking of storm-troopers.
Mr. Samar Guha was talking about
racial superiority. He is in the com-
pany of Jana Sangh Party which has
been talking of racial superiority. Who
in this House talks of racial supe-
riocrity, superiority of one class of
people against the other? It is not the
Congress party. It is the company
which Mr. Samar Guha is keeping
that is talking about it. It is the
Jana Sangh that is talking about it.
They have para-troopers in this
country. They are the people who
indulge in thig kind of activities. You
are in that company. It is a pity
that J.P. led a demonstration to
Parliament, he was then demanding
a ban on the RSS when Gandhiji was
killed. It ig the same man who says,
if they are fascists, “I am also a
fascist”.

1 say, you search your heart. In
your political desires, in your gearch
for annihilating the Congress, deni-
grating the Prime Minister, denig-
rating the institution of democracy, to
what limitg are you going? That
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is the question. He wag talking of

democracy. He mentioneq Ayub
han and Bhutto. I want to ask Mr.
Gulha: Who was the leader in India
who supported the idea of basic de-
mocracy of Ayub Khan which was
the negation of democracy? It was
not the Congress party; it was not
the Congress leader. It wag your
leader, your God, your J.P. who
supporteq the idea. You say, you
are fighting for democracy but, in
the name of fighting for democracy,
you are helping the undemocratic
forces, you are helping the right
reactionary forces and you are helping
to create conditions in the country
which are now leading to fascism.

You go on gaying so many things.
You say, there is no freedom of the
press. You say that the press in
this country is not free. Could there
be a greater myth to say that? In
fact, the press in this country is
free to the extent of having a licence.
Yesterday, I quoted 5 paper which
had inciteq the murder of the Prime
Minister in its article. Ang this
blessed Government has not taken
any action. Still you say that there
is no freedom of the press. I have
my grievance against the Government.
I say that fascist trends are being
developed; the people are making
speeches; they are giving utterances;
they are writing in periodicalg and
in newspapers. I have 'my grievance,
a very strong grievance, against the
Government. Why are they not
coming forward with a White Paper
giving all the details of such speeches,
utterances and writings in periodicals
and newspapers? I assure you, if
they were to come out with it, some
of you will be exposed beyond any
shadow of doubt and it will come
out that it ig some of the parties
sitting on the other side that are
promoting anti-democratic meang and
So on.

It ig a tragedy for an Opposition in
this country. During the last 27
years, the question of question is:
How Is it that no alterantive to the
Congress has developed? That |is
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the question wihich you should seri-
ously ponder over. And the only
answer is that, instead of bothering
about their own working, about their
own attitude, about their own policies,
they have taken a negative attitudes
towards the Congress. Somehow or
other, they have a knack of missing
the bus. Whenever there is a crisis
in the country, if the Opposition were
to stand together, cooperate and adopt
a constructive attitude, may be the
nation would have appreciated them.
The difficulty is that, when fire starts
burning, they put oil in the fire; when
difficulties come, they start creating
greater difficulties; when some abnor-
‘ma] conditions start, they try to make
them more abnormal; they try to
create confusion and chaos. The
worst thing is this. They say that
the Congress ig ruling by brute majo-
rity. You can check up the records
of this Parliament. You may see all
the crucial decisions, including the
Amendments to the Constitution. I
woulgd say that 90 per cent of the
members of this House, including the
Opposition, have supported those
amendments. It is the greatest myth
ang falsehood to say that the Congress
is ruling by brute majority. In the
case of all crucial decisions which
thave beep taken, most of the Oppo-

sition members have also supported
these.

You call the Prime Minister a tota-
litarian leader or this leader or that

leader. My friend from DMK was
pouring praises on Panditji. We
agree with him that Panditji was

a great democrat. You were shining
in the glory of Panditjl’s belief in
democracy. I want to tell the Oppo-
sition that, if with alj their undemo-
cratic attitude, with all their intoler-
ance. with all their mud-slinging,
with gll their character assassination,
with all their fabrications and false
allegations, they are still making their
mark somewhat, though out of pro-
portion to them weight as an Opposi-
tion, though irresponsible, they are
shining in the glory of the Congress
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which believes in democracy and its

Leader who believes in democratic

functioning. That is what I want to
tell them.

MR. CHAIRMAN: Al] the members
can speak very well on this subject.

I would request thhem to be very
short.

SHR]I B. V. NAIK (Kanara): Please
give me ten minutes, Sir.

MR. CHAIRMAN: When 1 say
‘short’, 1 mean only five minutes.

SHRI B. V. NAIK: 1 take the
cue from what Prof. Swell hag said
that the best speeches are short spe-
eches. Let me have my own way of
speaking, and I will obey the Chair
whenever it wants to cut me short.

Now, I quote from the speech of
Shri Shyamnandan Babu, an experi-
enceq Parliamentarian, unlike many
of us. He has said:

“One of the devices...”

for the growth of fascism

“ . .was of national socialism in
Germany; pseudo corporatism in
Italy; Similarly, in Japan, there was
aggressive nationalism; in France,

there was a device of popular
front...”

1 presume,

he means Charles De
Gaulle.

“In America...... »

This ig the anti-climax.

“In America you 'might say, there
was a device of New Deal”

If Shri Shyamnandan Babu is going
to say that Mr. F. D. Roosevelt who
brought in the New Deal was a dicta-

SHRI SHYAMNANDAN MISHRA
(Begusarai): There are the devices
by whicth contradictiong are sought
to be résolved. It was resolved in
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the Uniteq States by the method' of
New Deal. In other countries they
were resolving such contradictions in
some other ways.

SHRI B. V. NAIK: 1 am quoting
only from your speech:

“When such situationg arise, you
have to take recourse to some of
these methods...”

The entire theme being fascism, if you
now say that it is not so, then I have
nothing to add. You can stop 'me
whenever I become irrelevant.

If you are going to say that FDR
was a dictator, then your definition
of ‘dictatorship’ is not fair.

Then he also quotes a play-boy
writer and says: ‘The leader is right,
our future is bright’ and goesg on to
say, ‘So the leader must be proclaim-
ed to be right in all possible circum-
stances’ Now, to the best of my
knowledge, I do not think the person
who put forth this, viz, Mr. Kuldip
Narang, to be exact, speaks on behalf
of the Congresg Party. I think he
speaks for himself. Under the cir-
cumstances, we, in the Congress Party,
cannot be held responsible for that.

Then, to take hig own quotation, at
the time when bhe epoke on the 14th
March, Shyamnandan Babu has said,
‘Now the personal rule of the supreme
leader is absolute.’ All these halluci-
nations Shyamnandan Babu is entitled
to have, but the essential and the
most operative part of his argument
and, similarly, that of Prof. Samar
Guha today is—T do not want to enter
Into a conflict of personalities—ig that
JP has come in order to save demo-
cracy in thig country. Sir, I do not
know much about the politics of
India, a decade or two ago, being a
fresh recruit to public life. If I
can sum up the entire philosophy of
Mr. Jayaprakash Narayan, he sounds
to me very much like an echo of
what the Congress manifesto was
at the time of the mid-term poll in
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the yvear 1971. Whether it is un-
employment or whether it is a ques-
tion of the student unrest or the
abolition of poverty, there has been,
ag far as the basic objectives are
concerned, absolutely no conflict. But
the problem before the country or the
government of the country is: how
to implement it. There is this enor-
mous unemployment problem. Unless
we change the values, the unemploy-
ment problem gets aggravated because
the organized sector of labour has
developed certain vested interests in
which they want more and more.
Under these circumstances, I think it
would be a very difficult proposition
to get into a dialogue with one’s own
echo because the echo will exactly
reflect what has been said.

Shri Shyamnandan Babu also said
something about our Party, a com-
bined Party to which Shyamnandan
Babu belonged prior to 1969. If I
distinctly remember hig words, the
saig that the Congress Party is a
party which stands for certajn values
and he said that there has been a
fall in the democratic traditions of
thn Congress. Without meaning any
offence to our friend, Shri Mohan
Dharia et all i.e. and others, I would
like to know whether there is any
one party either in a democracy or
in any other situation where the diver-
gence of opinions and the diffierences
of opinion are expresseq so freely
and come out in the public and take
place on the same scale ag it happens
in our party. Does it happen in the
CPI? Does it happen in the CPM?
Doeg it happen in a party which a
large number of people there have
joined together?...

SHR1 PILOO MODY . (Godhra):
Yes.

SHRT B. V. NAIK: Obviously. it
has reached the place where it should
go. I think if there is a catholicity
fn the expression of varying opinions,
varying shades of opinion, from the
extreme right to the extreme left, it
fs in the Congress Party and which



351 Growth of

[Shri B. V. Naik]

party would be so liberal in dealing
with their dissidents that not even
a.ehow-cause notice was issued? 1
did compliment the other day the
party of the hon. Member, Shri
Ipdrajit Gupta that within a week’s
time of something that happened at
Koderma, a member of their party,
Shri Chandrasekhar Singh wag sus-

pended. We woulg like that disci-
pline. ..

SHRI S. M. BANERJEE (Kanpur):

You have not suspended Shri Tul
Mohap Ram.

SHRI DARBARA SINGH (Hoshiar-
pur): Shri Tulmohan Ram is very
much in the court.

SHRI B. V. NAIK: We would
very much like a certain amount of
discipline in our Party. There is only
one more thing—or two more things
—which I would like to refer to. I
am particularly asking Shyamnandan
Babu. For the last 27 years who
*was in charge of the affairs of the
country? Wag it Mrs. Indira Gandhi?
No. Wag not Mr. J. P. Narayan in
the forefroni of the national affairs
in this country? Wag not Mr. Shyam-
nandan Babu very much in the Central
Cabinet? Was not Mr. Morarji Desai,
Minister of Finance of the Govern-
ment of India and Chief Minister of
Undivided Bombay? You were all
with the congress. What you see
now is the total accumulation of the
mistakeg done by the same people
who are now rallying round under
the umbrella of Mr. Jayaprkash
Narayan. Mr. Morarji Desai was
there; Mr. Kamraj was there. Mr.
Shyamnandan Babu is an intellectual.
Let him ponder over and answer whe-
ther these people have or have not
been responsible for the deterioration
of the situation. Mrs. Gandhi came
on the sceme only in 1965. Under
these circumstances, calling the Prime
Minister, Lady Hitler would be utterly
unjustiffied. Do you know what
happened in Germany about the per-
pecution of minorities? She is a
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minority herself from the point of
view of the caste politics of this
country. I therefore humbly request
Mr. Shyamnandap Mishra to with-
draw his resolution.

DR. HENRY AUSTIN (Ernakulam):
I want to participate in this discussion
because I was very much surprised
to hear the reasons which Mr. Shyam-
nandan Mishra has adduced for bring-
ing up this Resolution seeking to draw
the attention of the House to a certain
situation which does not exist in the
way he puts it.

Or, if it exists, in any form the one
force which jg trying itg best to avert
such a situation is the Ruling Party.

SHRI PILOO MODY: 1 would like
to speak.

DR. HENRY AUSTIN: Sir, today,
some reference has bcen 'made by
some speakers to the Congress Ruling
Party. Now, Shri Mishra knows the
character ang composition of the Con-
gress Party. One of the reasons for this
Party holding its own for the last
over g quarter of a century and even
after Independence ig the fact that it
seeks to represent the aspirations of
the people, viewed as a whole. In
the Party, a section takes ultra-Leftists
stands and yet another section may
be represent viewpoints which majo-
rity may not like. Thus by seeking
to represent varioug shades of opinion
the Congress Party seeks to reflect the
soul of the Nation. By so doing, the
party has developed some weaknesses
ag well. But, yet, all-told, this
party represents the nation and its
soul which is reflected through basic
postulates such as democracy, socia-
lism, secularism aud in external
affairg non-alignment. Such a party
therefore cannot be assailed as going
against these high priciples and en-
couraging Fascism. 1t is here that I
would like to say one thing. The most
important factor mow afflicting our
body-politic is the tendency of certain
parties who, which proclaiming from
house-tops their commitments to
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socialism, secularism and democracy
at the same time, finding that their
own party doeg not have any hold
on the people, are trying to fall back
behind certain leaders whose ideals
and programmes cut at the very roots
of these ideals. That is what is happen-
ing today. Shri Mishra's own party
is afflicted with this situation. I
have wg ill will against any party or
individual. But there are certain
forces which are operating in this
country which needq to be watched
and understood. Look at the case of
Shri S. N. Mishra and hig party. He
wants to focuss the attention of the
House to the emergence of Fascism in
our country. What ig actually hap-
pening here? A party which has no
strength of its own is surrendering it-
self to what Shri Jayaprakash Narayan
is doing and preaching. His philosophy
is also backed by the Jan Sangh,
Anand Marg' - ar 1 some others also.
On the other hand, the Congress party
believes in democracy, and secularism
and feel that this country and the
party should fight for democracy, fight
for secularigm and socialism. 1 know
Shri Shyam Nandan Mishra and his
honesty of purpose. I remember my
association with him in the Congress
Socialist Forum from the 1850. Can
he honestly say now that there is
any other party or any other collec-
tive force in this country which stands
so steadfastly and so resolutely against
the forceg of Fascism like ours? The
Resolution which he has brought for-
ward ig very very distressing. 1 do
not know why he has thought it fit
to bring it here? In g way, the
Cong. (O) or Syndicate Congress of
which Shri Shyam Babu is leader
in this House is falling into the trap
of Fascism. You have gone on re-
cord as championing the cause of
secularism and democracy. Then, how
can you reconcile yourself with Shri
Jayaprakash Narayan’'s addressing ‘a
rally of Jan Sangh delegates? Inter-
ruptions). You seem to have no con-
cern over certain forces exhorting the
country to take steps which are
bound to take our people backward
to the feudalistic age or to the age
of communalism? The Congress,
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under the Leadership of Prime Minis~
ter, Shrimati Gandhi comesg to the
forefront as a leader of the progres-
sive forceg in the company of the
progressive parties like the C.P.L
ang other partieg which see the dan-
ger inherent in the times. Instead
of appreciating the bold stand which
the Congress has taken to defend
Democracy against fascist trends why
should he talk like this? If we want
to establish Fascismm in the country,
there js not much difficulty in our
way. What has happened in African
countries? But our philosophy i3
againsty these kind of forces. Shri
Mishra hag no complaints against the
Jana Sangh and the Ananda Margis
or other reactionary forces which
have the potentiality to lead the
country towardg Fascism. We are
very much distressed that he brought
this matter here. Our Prime Minis-
ter has time and again said that the
Congress Party stands committed to
certain basic values—valueg which are
cherished by progressive people the
world over. I am just coming after
attending a reception to the Foreign
Minister of Tanzania who is here not
only as the leader of that country,
alone but ag the leader of the delew
gation of Organisation for African
Unity (OAU). According to him
there is so much of freedom in our
country and that the Opposition Partles
are given so much of freedom to pro=-
pagate what they want. This can
never be in a country with a fascist
background. If there had been any
such tendency in our country, do you
think J.P. would have been allowed
to propagate his views some of whichk
are repugnant to the concepts of de=
mocracy and sociallsm? On the other
hand we give biim and hig movement
absolute freedom, because Congress
has the tradition of tolerance and the
ability to absorbe what is best in
a movement or even in Opposition
parties. That in a way reflects the
genius of the Indian culture. We try
to assimilate what is best in others.
So, when our party and Government
are wedded to such policies and are
leading the country towards the goal
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®f democratic socialism hhow dare you
say that the ruling party is preparing
the country for fascism. This ig un-
charitable of you to say the least.
Even in the United Stateg or the
Scandinavian countries you will
find the sort of freedom which we are
having under Prime Minister, Smt.
Indira Gandhi, ig not available. Even
against the backdrop of the eruptions
©of violence, as we have seen recently
in Samastipur, Allahabad, and Delhij,
we are holding fast to the ideals of
democracy and this achievement of
our Government is being praised by
world leaders. I may tell you that
in the coming days and months you
will find that the J.P. movement will
continue to shrink to find itself cen-
tring largely on Anandmargis and
Jansanghis only which the country
will continue to be ruleq by progres-
sive forceg led by the Congress under
the chrismatic leadership of Shrimati
Indira Gandhi.

N
. &

rE st ATEA  WrEd (9EAT)

gymfa s, fava F sgfae a==a
& g ¥ Aqr AR faEms @i
M gwew 7 “wifgsw qoe @ras
[T IR’ ATH FY OF TGA &Y "geAqor
frara faer 97 1 99 feama #1, 78
gefle g, gud ¥ SUIETaY @R F 99T
grm it fa=W 7 93T §, Wg<Ee
FT & 39 farara &1 g WY 98 TS
Iq 7 IR faaT & 39 a9 FT IG
frar a7 f s =Y g2t 7 wrfaew
Af#d fag gemm, few @ & gfar
w1 TFTfaF {ae 99 I FT FH
HTUTr T § TE€7 a«ar, J9artas
AAF T =@ar, @ qJg AN H}
Fifex ® F HJT g aTfE AT, "A9GI
T At T g SATIT ¥ AT @A
AFT YT % | TH T[T X I T8
& W 1 § gFTw TTET & )
# wgm f& o o=@ gwTR Rw F/
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AT FT IT H-HR FFAT ST
@ & 39 foafg 7 39 feama w1 &<
9 | 3§ ¥ gd "reqw e f fawa w1
TARAX qSarg, 98 Wieg & &),
gAOFT § g A Ag sET q g,
qZ A9 AAATEN THTG T IATC HF &
BFAT ATAT & X T F Fg=IL Frfaew
T STgar g for| &1 arem IITETr gw
Fo g fa7 gga faat & 3@ ¥ &
fr agi fFg o & saaifaa ggma #1
sg 9X SifaEr ghwa a@rdr wE e
FAY AT ATAT FOE Wrega ) 39
arq T A A& AT JAfgy AR fa=<
FAr arfgy | ot fegfa saAr 7, g2+
¥ oY, SAaT A Y gEAIG qr, g oy
qTFTe &1 qaaer fafast F sreor
SEaT ¥ HEANT g WX Iq gqEaAd F;T
TEAATH F F gAIR IN F FH A,
sfam sifsaat, faa #71 agea sagsTw
M FTIGEE, qafaeq sxagaga & &+
ggt SAqifa® FOUTAT FT AT F &
wifaen saw T qifs agi § 75
PATHT FIIAT HFT g FL FAGT T
gF I8 |

TH §I¥ H AT § § FgAT [gar
g f& oY QX 3w T sggsTw arae F
g A S AT A9 @I S, IT N
e gamw zferor 99y X Sfafearard
axd g @z g fF I F am
@orfaer A wrdaardr Fgfaez el
F Arr W T Ty § R Ay s
IifgT | FTFT WIS AR AT FA TET
I9 WA F1 gafaqqd I ATqH
&y STy w9 @ fw ozE gad
Ffamrd ot wr g ? ga qa &t
sAqifad aOF § 9T w7 AfUFE,
JfFT T TE FAEH HTREA &
faems F3 § @ guwrdr w@fent &
qT F&F WY § ; W BT ATY &, T
Ty JTX & 1| ¥y ag wrigew A& &?
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o3 WMAqT f9 7 sagsmw qragn
F Ar1ad & a7 frarg & saar
Y gI&HRX FATA | I TF TT §
AFUEF  gq%, gearansw g H
I Wy & g9 oo 7 sfrgre g
¥ ATA T IAH FAFAT § IRiA FAAT
Y FI&HR FATE | IT AW ¥ 27-1-75
FT FICEEAT 7T IET FIA HY Ffwra
Fr 1 Y ArE FE AT @ F——AXW HEA
YT AHT HESH IAY T FAIT AT T47T
» @t IR w5 gAR Ora Tar FE
LTI IT R WS " qf
IT F ArE IIFT ATEAT, AT BTA AT
w7 gq9 afafa F FEAFIT G Far
goa 9 F AIART FEFA qgrfagrEa
WY & @1 W g, SeEi9 H
AT F q(E, FI9 I AT F FIT Tl
MY FIE AT IF F I ATTFHIA AT
#F A o f9z3dY fad): “So dto &F AIH
e &99 gfafq & ggem w1 g
gz’ 3R faar fF “g@ & ag
fagar gz 5 orer aF ot 3@ faw
grI@ AIFR A T X ¥ Ag 3@
ora N 77 g99 gfafa F far a=
FgA FIA A1 A AT AL AN FET R
¢ WY F mST JrT & frar & 1 AT wrg
Fragraarfs 777123 3§ far aw
F qry IF 777 AFT daT A Ar A%
¥ T T T 9T I FY WIZAT AT @rAv
AfFr Frasat F MAER-MOT T2
I IF T ATX I A, TAMAE T,
XTET TT X QE T AT | g2 7 AR
/g q¢ frarear & @7« &y
g #F oF MA AT T T AT AT
wiz fasx 1€’ gz wifgsy adf & A
o< a1 § ? fex ag wr faadx &
“ngy qgzAra} F IR T AT M1 FLX
g ? ¥ o¥W W AW HEAAAF
AT FI@ ? ;T "I gAY Srgor
sarfrag fFa gt dag § ? AT
®1 Tferi &, WA F IYK arEaAn’”
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AFT AT IF JAIIFTA ATAIT T
IFT FTE FT 7 IHAT FY AT G 1%
sara fear | uF oty awd afafa &
g3Eq F I A9 & gAr w5 fagre
Famiwe? N e R E
ity afqa arg 7 A7 wId
T AT F a1 F g7 fvar £
fregare 17 ™ ST wegfaer qrEf
& qra 9 | g facga gz ara & 1 fagx
#Fr wegfres qEt § 97 Fr gAT FIA
fwar | o= “sagn”’ ® oF @I fAwdr
g——‘faq gAHiT ¥ JTI8T F1 Fr4-
FA1 frerad’——37 & 73 FT gar
Zar 9rgar g 1 =Y fag e waf
frregae 50 17 §, 9T F ggr adrAr
gt 4t A 34 F IR 7 ——"foraare
wHt 3T 25,30 AT FIAHATHT F
¥ uF § fogiq 3793, 1973 & qqwq
& arg ®ag< faar qerg Fraias g7
gaar fear qr 1 gfaq F8r T
fagarsr o=t ¥ T T FT Y Tz
€ 9 g T/ 9T ARSI FAT AgqT
g1 | WAl FT AH AGT [T F 9 AR
wa fear mar 9r ) fmaare wat 1Y
fEE R ATGT F TIT T § 39 &
gfwa=T & 97 oF g9rqg *r gravaq
far 9T | TH Qg #T  Asgaar
AAET F A®ANA A€ FfgEAT gT
aat 7 #1 4t | TwaET 7ar 7 fogare
FY T A A F FA9T F wlAawr
&fF=F" &1 gaoI &3 91 1 4T aear
g9 &0 9 GST Fa& ' W qear A
fagre 93w Jaa ¥ werar § A fage
faary afews & @zew &

Fag I H 7 9w 5y fw
frq a@ § ‘aexsfas whwegi, A
o UHo, FHATTY TTATHI HIX ATA=Z
qAr & &6 W & gRT wifasH &
N ST @ § R IANnfraag
JagEmM Ay sgfaq w1 ggra T
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[=r TmrTETT IIrEE)

T V@9 SN SWEY & gEREd
¥ g7 g & s stoumouH o wifaRT
g dr ¥ «ft mifaee g 1 & av 7 w5
wifaee 7ar g 1 @1 3@ a@ & @A
g EE | e W I AT g fFoxw
awg ¥ wirgr 9% g I s,
JEAY FY ATT AT TH @ HT HIE @5
&Y, ar aafaa gY | &Y a ST gHI S
g, gafT@erar 1 fogra & @<
gaTSERY Afg &, a8 @ g st |
HIX HT 999 9T 919§ wrfges ai)
AR TQF g g fad Ay wy awAar
2ifeq | FTTTA197 T TIEF F THIA
# formr | @ gw FE oY wT wifaee
FOFT AT AT I H qATTAFRA
FXE |

AfamasrgfF & o amu
u e g fSa d sgr 7 & 5 ==
A & greal 9 afew §wnF, 39
FI AAAT TG IJI-AAT THI F A
fore & T wfaset &t qa¥ fa@mar o
aF FIfF Tg TN FT FSTATT FT
Irga & | & miiwee W M amfae
qrel & AWt § FHgAT wear g fv g9
IAYFT S FT1 goAT Sifed | afs "9
 Tar Ay foay o form =y ax fg=ax
W qEIfaAr 7 I T 9 fgege
F wifaei #1, IT F gASI! HI, I X
arfaal A SAEEFW ST & FAET gRIT
i Sar 7 ag daer T fomr )
AAAT §T 9T FHA aig FI HALH A
frre IR T mfsaat & &s7 & fd

! Itw g™ qiy (72 wWH)
gwiafg s, qrAAT. WA g &
9 YT B € e & fqar 3w
21 I wor fagar w1 weior g,
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gfTa #X wgF< Iga fef & 99
1 & | Frewaww @) Fley T E
AAA wrg g F fmmd )  aa
FWI "TaT gRT {5 wrfasw arw ® 1 w0
AN 1 @ A IG@T grm wifgsw
X 4fs gEw fafrer &1 gF=*r
wifgar & foad ag aga % F@ €
fagren ag ag wwm@ o mWI3 b
ag ar & gwaA @war g *-§ = sfa-
49 99 F &9 ¥ 4g Ag" Fgar afwq &
a8 Fgar g & faint = & @
WY Tgatd Fd g |

MR. CHAIRMAN: No talk here

about Central Hall. Central Hall talks
are not to be reporteq in the House.

% R Ggla  9rE THRT AET
g a8Y 771 =rfge Fifs gna
2y gET §ATAA g 1 TES famra &
geedT &, UF I3AT 8, T TCIUT § 0
g &.favw FT FT79cz 7t & ag IIAT
g sgr w1 & gwar g, faar fear
R} ug dgi AE AN ET AFATE ) g
gl 99T §O UWAIHTS g1 6 § a8
fe <Y &1 ga g | 98 fagw o=
T AT g 1’ "I § FBAT ATEAT
g fF 2981 g9 7@ & fad ol o=
gweamHl # gq F@ F 97 gy
HEY A FT ¥F 9 A J-FRX T
A 5 aEd a3l @« & Jar
AR gHIR §19 5% §7 @ITH] &I
T & & IwT fAug F3F ¥ gHrwr
Ty &, AV E9FT I SEaAr grir | {
At wqTR AR X § geAr wgar g,
fasm Y w9 FATRY fF oSUTH " &
urateT & wifsa &1 7 F;r fag A&
w4 fe U aETHT & HIw HaTR-
aTT S fatni = & AT damY
1 wrex fFar & = wgr & fF s
gk @y & fad Wik g Ty fae # T

**Not recarded.

-
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aa@ #fed "7l Y gF ar onr WA
Ffay | g Awad F & TOIA
g, foasT ag swrwi § 1| SeW
I I T9F1 FgT & A fom w3w
§ s frsreite S g a7 @ & 3|
T W EY W & | F gy FIA QA
S qeAT  Sgar g Fafy wfesw
& gf@w & & grgw) F AT A FITRAT
afer F gowr A @aw agr fe@rd
ot | I« Fgi 9< faenfaat w1 q9&
e W|r qr ar gaF [qE 9T 9gr
Ftg &t 7€ | Aifaw mfgFd T qg
o1 gAT g, Aot qfgm @Y A
9T A FIGr JTF 1 Ay g€ ) % faew
FY waw fegrg 9 1 Froit TEEaEar
FY AT & WX 9qF T JIFAT ATAAT
£ 1 AT OETH g ar a5 |

THY a@ § w9 I@ fF gEr
qT faeedt § 9 qI9T gAT O T Ao
FY g HWaw g foedr # W femard
q€Y | § ST 9T 9T qIAT FI
T 7R goaT @St fOq 9gw, ar s9
SFTE ATAIT ST 7 FEr fE gEerst
TERT | AR/ T ®E AfgY, A AW
=rfgy A 7 T3r =Srfgr AR ga=wr
feat IqEET ] ) THR JET F OF
aer famg Y mr  fw gwrar @ a@=r
OUHTT FY AT A T Fg o7 & g
feg Aar & T96< & w77 g g
ZrY «t JA@ETEY 1 g wfaew F FED
HIFT & |

¥ g FT OF @EY FY AT FAqTAT
g z@gEs e FTE 7 ag wrAem,
fear, gfew fagig s st & famig
Y At Y FEY TEE A AT § A AL
2 fet gz fafred w1 & o feh
qrew fafaet a7 &1 s, I8
faerer faar m foad I gad o
oy aaq fag AT g1 qx gER g o
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Y qfeq JaE 19 AgE A T 97 f®
O AR T HTEY A FTH oy
AT gv guwt fedr sww  fafaex
FAAE | T R A AR feE wew
fafreer 7@ a7 wRk g@t a9 ¥ g
T | THfAT I8 9T T IO A A
geg &, foad qur, aw@ AR fang
FT IIT | TP TG T TG IFW
AT Y FIX Z, ¥4T g 0 fowwd
ST T 3Y TRA FT FIT Gt g FY
STQAT | F T F AT @ WX IR
TF qrET A€ 4 Fwfaee qrEf, ST
faer fegr | afaw ¥ o fa=mowm
FT AT IZTE TE AT JGFHT FEAEATH FI
faar | T u" 1T @ YT ¥ qemEA-
qEr g ? & @ #wY Far v §
fF ag St I T TN HE[ AFT IART
AT ¥ "r=9d & f& § Sgwr IW
IS AT A THE TAT FY TATAE FE
FT AT ATIATT JATIHTT Fg FT IA
F JION F GTOWTET Y F frar wK
HIEAT IST FqF Al 9g TS AEY Frw 0
d freY faa @€ & sJmaq AR Fg &
f& & grart arg T g s G ww
T AT 96972 AEN § A AT F AN
qas 7Y & 1 T Wos qE 9T 9@y
TEAT T AT AT &1 qar & fF fgeme
a7 1934 ¥ w7 fFgr 9r ? I
a9 ¥ qg& qrfergrae ®7 feaer T faar
g7 ¥ JEHT AT g FT LT 4 )
¥y gz Fgar  FT 1 HfEvq wEgr A
HATQAT | HFT & T G STAT @ & |
agr @rer arfaare qzar & 1 ag M
agY a3 fr Afasw =T & 198 3w
A IAar g s o war & ? ag gaar
Srar § fF TwA wdl ¥ Wy wEr §
f& g oF 9T WA Sfgd Jr Tqran
wEA g AR FH FLA & 97 IaA
Afgr FJNFET w9 w1 2T WX W
F-IT FT 7R FT T F X A9 w7
ag wdex § B foaft Wy aueag § 39
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2= IM FEA qiE] A Fiuar ar g9 I woA fagar 71

T A gEE Tl T qETYE S & Ay
Y TUTH HaT T 19 & | TIH HaAT
F sfAaar F oA F A= §, a8 &
AT § # faadt g &1 W mreY
& W ag AR T G A1 T FTHTA
ATTAI S T SETSEAT TOH ST ST AT
FW & A TGO ART RN AR FA € |
gy fagig WY @ & AR ¥ &
TS WY A § I gETR AqrHT Y
arey Fr s F@ & 1 g fEa F
wfeew § | a8 T qIT AW &, TH
agt faosr @ o ST WO,
T § o9 99 $< AgT | WL FgAr ar
ag & f& faaa s o Ay s=1 &
ggi feard 93 @ & 99X o7 fears Al
qEd AT T FFW ATAT ST F
TH¥EC W @A | 7 FJom gy, 7 fgar
@M =T 7 fag@g e AT 7 gfew
F1 fasig T, =AW, W I

QAN FT  FEYT FT GHEIYE &1 STH
ok S99 A gH AW Sighq ar
offesfa i @ o o [zafad
o1 F1 Ffaen Y o= adi = J1fgw
QEY FT I g A TAF JA°ar HT9-
faa &1 = @t g v oz@ s &
aregw ¥ Q2 A, grer fad, a=
fas, foenr fad, i e wlx Swaa
£ e & fa¥ wear ¥

T wsal & ®9 ¥ I g F
fa iy AT § IR 9AATH § SEAT F @
g & w7 f1 §x3fg § o=
Wt Jaa faw g fage & &few s=
' $o O f&T o3 fgq @ar o @
2\ A ENT WA FT FIA AT B
gEX I FWQ § T TH A0 HAIAY

qTE "I €Y, T aIE § T ¥ n9F
FIAT &Y, TIAT MeHT F aWIET §, @
g1 &1 moar fagar #1 gtz sl &
¥ gamar g mgiww, fesw a@divg
gl 9T FEI AEl ¢ WL IHH! FFHF WG
S oTEAT ST A ¥ A9 W@ ¥ HIT
wq St @1 ¥, q TaAr e q
I FT JTEG A& & | FEr v F
wfasw a8t & 1| feeww +1 wfasy g,
AT FT T, JfFT gAIW IW@ AV
WEY ST FT @, gHITT W AF@T Aw
S, st §grgY mrRaAr =T gfewr
TET ST FTE I AT FT & DNaem ST v

18 hrs.

Y T 3T (F): F Q@ qFW
ST T T[T HIIT F@WT 91 | I Fgi¥
9T AnEET uE fHara & anar
g FASHE IFGWA FAEA, QAGA
=wifa atan | afsa g1z feqt § weT
fagre ® MeT =1 | SEF T@ AR
faumr g€ 1+ &9 @REAT v Ewa ia)-
W TG AT AF (AT IFeGNT T v
ofe sa% a3 & fGadr sEoiar
g Sv% A7 Fgefaumrgd 8 199 war
a9 ¥ Sgi "gnatha® qiaar §1 §9,
g gerfa & gnatfas mmT
St famar s 3 3w & @rAw wwgq feay
g =T I FT ATNT T4T FT 9 FT
AT FY §, IF qTH H H w747 A
& g sy ot qgr Jafewa g F1T
famar sit & fa=rd & g7 & feq ™y
qr @ ¥4 gwwy 97 fF w7 9 w9 ag
qT @1 JAT GH1W ST § FZT ® STV
an fean§ M, I@F o FWA g
T 33T ¢F HAEIET Y gfaaa § &€
% agi nar 91, qus A gfaga A @ F
agT g7 g1 AfEFT o7 g F N AW
RET {7 UF FTUT FT Qo 9 {AT § %



365 Growth of

Fzigx foea +r fage &, w=Wo
THoTgo ¥, FAET F &N &, I|A
AT g F foar @i 79 | 9%
fear ol ®w\ o mAd W o
TR AMITErd g fr, fFrmaw® &
oF wmeTfeRw @edqr ®OW1, @
qAT—HT § A HFL T AF AT
gEFfa F1 @H FA H Fiaw FI G
& | AgreHT Wt A AMdad ane d
i §® Fg 41 Tg § AT A% fE=m=w
ATEAT § 1 IR FET AT—

T gfe Tody 3T & ar J=an
39 TAAGT FY ATFE GG FT QT
urRfag FT madr & J9q9 Higs
FTO AEY | FHAT AT AT AT A
geT gxar g | AfFr s@E & fasg
FIE AT BTHI gSfafagww &
FIYT ITA AGE FL HaT g |

qgTeHT Wit F S fa=re 9, s A
¥ IT9 F N ggaT o= g gff=a
&1 9Zg 4T % F 9 A S &
I A 33 § HIX S8 q9F Ig
g fFar & &fFT 90 gwEw &
g FgqaT 9=ar g fw aiedft s #7 519
g & T a1 gy foar & 9w @
IEA I a5 Ft WY wew w7 fa@r

AT g MG FHFEITNT T Fa1 fF
g9 JaT #fese ¥T 99 F7T A TR
ITHr @z faw 7 AR JAwar $9ez
S FTM ATT 1 I Far & gw
AT FT AT JATGA | IART Fgl
mr g e wE ST A
T EE aAs I adr g | ww
& gqoar =gar § f& @8 s W
TAGAAT I T ATRY § 7 THA SUTET
waadar gfe e ) raaEe § § 9
T ATES § g AL guR ¥ AV HT4AT )|
& wigdr g f& mm=a Y Tm 9T
™IET & fE 3 @R T fr 5@
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afus adaar F fe&g aa 1 T g 9T
1€ fgar gx Iam= & I § @ S

F AW F % | g s« v fewafa
¥ gg g7 F€ o Jar § & ag
wrfasy &, 0 9T &1 Ffewr FY
ST E A g I A gER A AR
ot g |

s, ATfeg AW qiF : ATEI—
FY HET TFT g T FAT I |

W1 fiwy X g ¥ e Fr g
AT 91 "9 qW I35 FL I BH
fear mar | 98 99 Gvwm FwY § fw
F9T Frgreor gqr fagr mr & 0 ¥
ot gfus qaa FAr 74 agar | &
frrMraamrsarg fragawm &
HIAT qTH q§ O Ffew F 1 AMw
AT & EHTH FT @A WA FA F,
IFHT TAT FA F1, FAqa # fasg
AT FT FH FA F AT wIFTA FT
9g @Y 7 d919 |

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H MOHSIN): Mr. Chair-
man, Sir I have heard with great
interest thhe debate which has taken
place for a number of days.

The resolution wag first moved on
30th August, 1974. The background
of the resolution was the Congress (O)
session held at Calcutta which passed
some resolution on Bihar situation and
also on some resolutions on economic
matters were passed in the said
session. This resolution was the out-
come of that. Perhaps, Mr. Shyam-
nandan Mishra had much to do with
the resolution that wag moved in the
Congress (O) session and he just
continueq it and kept it alive by
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[Shri F. H. Mohsin]

bringing forward thig resolution.
‘Whether he subscribes to that ideo-
logy or idea today or not, that is a
different matter. Much water has
flown since then. Perhaps he might
be thinking that there are some
forces of fascism in the country,
not knowing where they( are: If
he just pauses and ponderg over the
fact, over the situation in the whole
country, and looks for himself where
exactly the fascist forces are alive,
are working, he would see them
only on his sides, to the right or left
of his sides, and not at all on the
front, in the Treasury Benches.

SHR] INDRAJIT GUPTA (Alipore):
What about back?

SHRI F-. H. MOHSIN: Of course,
1 did not refer to Mr. Indrajit Gupta.

AN HON. MEMBER: He is on his
right.

SHRI F. H. MOHSIN: Some other
people also take that place; I mean
the extreme right.

It is true that fascism, under the
leadership of Mussolini, had two
contradictory ideologies or appeals.
First and foremost, they were the
enemies of socialism and communism
and thus gained the support of the
propertied classes. Fascists are the
enemieg of socialissn and communism
and they represent the propertied
classes. Now, Mr. Shyamnandan
Mishra may think over as to who is
in the company of the propertied
classes.

Pandit Jawaharlal Nehru hag defin-
ed ‘fascism’ in his book Glimpses of
the World History. He observes:

“Fascism had no flxeq principles,
no ideology and no philosophy be-
hing it, unless the mere opposition
to communism, socialism and libera-
lism might be considered to be a
philosophy. It had, however, a

L definite technique of violence and
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terrorism. The motto of the fas-
cists was: ‘No discussion—only
obedience’.”

I know very well that Shri Shyam-
nandan Mishra is one of the great
admirerg of the great leader, Pandit
Jawaharlal Nehru, and I think he
subscribes to this definition that has

been given by Pandit Jawaharlal
Nehru.

Violence is part and parcel of fas-
cism. Who takes to thig violence?
He has gone on analysing what he
means by fascism and how the Gov-
ernment has become fascist in his
wisdom. One of the traits that he
has referred to in hig speech ig iden-
tificatiof of the State to the Party.
He has alleged that there is no dif-
ference between the Party ang the
Governmment and every resource of the
Government is used for party purposes.
We are all well aware that every
pie that is spent by the Government
comes before Parliament; it is voted
by the Parliament. 1 cannot under-
stand how he could make such a
devastating statement that Govern-
ment’s fundg are used for Party. He
says that some money was spent in
the AICC Sessions in Calcutta and
Narora. But he cannot substantiate
whether any government money was
spent for those purposes. Still he
makes such wild allegations that gov-
ernment money was used for Party
purposes.

Another point that he makes is that
there is a personality culi, the perso-
nalitv cualt of the Prime Minister. Of
course, many of my friends have
dealt with that aspect. Perhaps, the
towering personality of our Prime
Minister is always a constant fear in
the minds of the Opposition; they
have this apprehension. It is true that
our Prime Minister has got a towering
personality. which has received a
world-wide appreciation not only in
our own country but elsewhere also and
she has won the hearts of the people
not only by her words but by her
actiong also. So in the last elections
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we have won 352 seats out of 518 sea-
ts in the Lok Sabha. Then, again, our
Party became strong. Now, the Party’s
strength is 356 out of 523 in the Lok
.Sabha and out of 2757 Assembly seats,
‘we won 1836. So, with the massive
votes of the people if we have come
.into power and :if Shrimati Indira
Gandhi has become the Prime Minis-
iter, then, would it be called fascism?
It is those who still insist and use
force who should be called fascists
‘and not the people who have come
here in a majority, with a massive
majority and with the backing of the
people.

Many persons have got this fear of
‘the towering personality of the Prime
Minister. They some how want to
besmear her popular name and they
want to bring in her name somehow
.or the other. The other day it was
‘tried by some of the political
partiees, not that of Shyamwuandanji,
to connect her name with the incident
that happened in Samastipur.. Then,
-everything is now known—who was
at fault and who are behind all these
incidents. So, these incidents show
to the world how some Parties are
working, how some people are work-
ing and which elements are working
under the friends of fascism....

PROF. S. MADHU DANDAVATE:
(Rajapur): There was a starred
question this morning as to who was
responsible. No answer was given.

SHRI F. H. MOHSIN: Mr. Mishra
made another point that so many
people were arrested under the MISA.
Of course, some arrests were made
under the MISA, but they were made
in the interests of the security of the
country, but, not as many as some of
the Opposition Members feel. I would
like to give some figures of the persons
who have been arrested under the
MISA who have some political affi-
liations. TR * 3

Out of 1498 who were detained
under the MISA during the period
from 7-5-71 to 30-6-74 who have some
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political affiliations, the Congress peo-
Ple are also there and their number
is 134 whereas the Cong. (O) people
are only 16. Of course, CPM are
more—1153. So, these are the persons
who have been detained under the
MISA during this period. These are the
people who have some political affllia-
tions. Of course, political aflliation is
no criteria for being detained under
MISA. Only when some act is done
which is against the interests of the
State, then only a person is detained
under the MISA. So, the number
shows that the party workers of some
of the Parties who are here are also
under detention, but the number of
Shyamnandan Babu’s party is as
low as 16,

The hon Member made a point that
the Prime Minister wanted to have
her own way and when the Congress
Party came in her way, it was split.
Shyamnendanji knows in what at-
mospherc the Congress had to break.
It was only when the popular leader,
Shrimati Indiraji was thrown out ot
the Congress, it was only when her
primary membership was ‘cancelled,
that the whole Party workers and
Members of Parliament rallied be-
hind her realising that it was the
dictatorship of some of the few peo-
ple who had no hold among the
public and who had no hold in the
country which fact was also proved
later. ..

SHRI D. N. TIWARY (Gopalganj):
Not in the Party.

SHRI F. H MOHSIN: Of Course,
there were some in the Congress
Party. Sir, perhaps they thought that
Indiraji's leadership would vanish;
but what happened? People supported
us in large numbers. Mr. Shyamnan-
dan Mishra's party was reduced to
a very small group of 16 members
for the whole of country. When she
found slie was not allowed to have
cerftain socialist programmes passed
in the I.ok Sabha she had to seek
fresh mandate from the people and
Lok Sabha was dissolved in 1870 and
elections were hLeld in 1871.
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About emergency it is true that
emergency is still continuing. That is
because of the situation prevailing in
the country today. Even now we are
not free from threat of war. Prime
Minister Bhutto is often speaking in
terms of war again. He is getting arms,

lethal weapons efc., from America,
Iran, Turkey atdd so many other
countries which Mr, Shyamnandan

Mishra is aware of. Can we say
threat to our country does not exist
today? No. Can we say everything is
all right regarding the security of
our country? No. The situation today
is so different today from the situa-
tion which was prevalent when the
emergency was declared. This is the
position today. The threat of war
is still there. But that does not
mean that emergency should be con-
tinued for ever. It is not to be so.
This is being reviewed. A constant
review is made. If there is any at-
mosphere to revoke emergency Gov-
ernmen* will not hesitate to revoke
the emergency. We do not think at
present circumstances are there which
call for revoking emengency.

Someé Members on our side have
replied to some of the points raised
by the opposition parties. But I don’t
altogether say that there are no for-
ces in our country which have got
some tendency of fascist ideology.
There are some individuals and some
forces which have got some leanings
towards this kind of fascist ideas and
ideologins. They cling to these things
and the Government is quite alive to
these forces and they are taking
effective action to unearth such forces
and take action against them and to
contain them. Acutually it should be
the endeavour of all of us including
Mr. Shyamnandan Mishra to see that
these forces are kept at bay which
day after day try to destroy democracy
They have spoiled our democratic tra-
ditions. The very fact that such kinds
of speeches are made here shows
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how broad-minded we are and how
democracy is functioning in this
country. If there were really fascist
tendencies 1 dont think opposition
people would have dared to make
such speeches in Parliament and out
side. Of course they have a right to
speak, I don't deny that. It is a fun-
damental right as per our Constitu-
tion.

I would like to say I appreciate
one sentence which was passed by
Congress (O) which says:

‘In a democracy democratic and
constitutional means should exist for
righting grave wrongs and repla~
cing one Government by another
Government which promises to be
be more efficient and responsive.

We are not afraid of electionsg again.
If the Government is not liked by
People, we are not willing to stay
even a day longer.

If we are forced, let us face the
election. Let us not take to the extra
constitutional methods tiket terrori-
sing the Parliament Members aud the
Assembly Memberg to resign from
the Assemblies and to dissolve
the Assemblies. This is not a parlia-
mentary method. This is not a demo-
cratic method. This is not a constitu-
tional method. Let Shri Mishra act
upto the Resolution which has been
passed in the Congress (O). These
are now the tendencies which are
now taking place, Let us analyse the
situation. Where shall we go if the
elected Members are slapped or if
they are taken in procession on the
back of the donkeys with a clean
shave? Where can democracy survive
Let us all condemn such acts which
go against the Constitution and the
democretic principles, If you want
we are not afraid of the election. The
elections are being held. So far, the
the Congress is very popular. The
number of seats for which the elec-
tions were held in 1971-72 was 14.
In 1971-72 by elections that were
held for 14 seats, ten seats were won.
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SHRI S. M. BANERJEE: We are
¢onvinced, . .

SHRI F. H. MOHSIN: Let him
say that. The election and by-elec-
tions to the Lok Sabha were held
between 1971 and 1974. Out of 32
Congress has won 16. So, in 1975 out
of 2 elections, we have won one, 1
do not think Shri Mishra's party has
won any seat. We have before us the
democratic principles. We always
adhere to these. I  would appeal
to all the Opposition Parties to use
constitutional methods. Prime Minister
is the symbol of progressive forces.
Let us all try to see that Fascism is
put an end to—I mean, let us put an
end to the Fascist elements—and let
us adhere to the democratic
ples.

I oppose this Resolution moved by
Shri Mishra and I agree to the amend-
ment moved by Shrimati Subhadra
Joshi.

SHRI H. K. L. BHAGAT: Sir, he
has net answered my question. He
has answered the points of the Op-
position. Why should not the Govern-~
ment issue a white paper about these
extra-constitutional means and put
them in a consolidated form. The
Government should state these things
clearly in their white paper. Why
should not the Ministry of Home
Affairs or Minister of Information and
Broadcasting try to bring out a white
paper about what is happening in
this country. I want an answer to this
from the Home Minister.

SHRI F. HAL MOHSIN: That is a
very good suggestion.. We shall cer-
tainly consider it:

SHRI SHYAMNANDAN MISHRA
(Begusarai): Mr. Chairman, Sir, it is
a matter of deep regret that some of
the basic points raised during the
course of the debate have not been
replied to by the hon. Members from
the other side.

Perhaps it was unrealistic on my
part to have expected the replies to
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the points that I had raised because
they were, as 1 have submitted to
you, of a basic nature. They have
just escaped them.

But I do not hope that the hon..
Minister has got his speech cleared:
or sareened by the Prime Minister:
according to her latest diktate. That
is one of the proud acts of our de-
mocratic Prime Minister which
she recently promulgated—every-
satement of an hon.. Minister must
get the clearance from the Prime:-
the Prinie Minister but the O;cers hf
Ministers Secretariat. That means not
the Prime Minister but the officers
of her Secretariat.

Now, Mr. Chairman, if you go by
the debate in this House you will
agree that J.P’s ovement has already
succeeded, I might say even eminently-
succeeaed, On everybody’s nerves, on
the other side J. P. seems to be sitting
perpetuality. My hon. friend Mr. Indra
jit Gupta says that J.P. is hovering:
like a ghost over their heads. 1 hope
he has asked his praty at least not
to be haunted by that ghost.

Mr. Chairman, It is not oniy-
during the course of this debate on
this important motion that J.P’s move
ment l.as been mentioned; it is the
recurring phenomenon in this House
and almost daily at least for a dozen
of times J.P’s name figures in this
House. They have been denouncing-
J. P. without realising that they have
already accepted what he stands for.
Therefore J.P. to my mind is being-
unduly criticised by unthinking peo-
ple as doing something which is de-
trimental to democracy. What J.P. is
trying to develop is peoples’ power
and, if you do not have peoples’
power &8 countervailing force to
State power, than you will have a-
dictatorship and authoritarian rule.
J.P. is striving for participative de-
mocracy.

But what have you been doing?"
You seem to have complacently con-
cluded that democracy functions only-
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‘through Parliament and State legis-
latures. I do concede that Parliament
.and State legislaturesg are the most im-
portant organs but there is something
like loc2l democracy and peoples ini-
‘tiative. Tell me in how many Muni-
~cipal and district organisations you
-have been able to hold elections and
in how many you have come in the
way of holding elections. If you lay
all your stress on Parliament and the
legislatures then what you would have
is anaemia at the extremitiess and
apoplexy at the Centre, is
-wwvhat J.P. is trying to avoid.

The hon. Members on the other
side seem to have come to a facile
.conclusion that if two things are done
then everything would be all right
with our democracy. What do they
suggest? They suggest that if the
movement outside that is going on, is
stopped or calleg off and if the Oppo-
sition does not behave in Parliament
and in other State legislatures as they
.do then everything would be all right
with the country. Therefore, their
-.conclusion ig that Opposition must
fold its tent and go and sit at home.
That is precisely the language of
fascism. Now, if the Opposition does
not function in this House in the
manner and with the vigour as it
does democracy would be weaker on
that account. What they call
character assassination is the legiti-
mate criticism of corruption. I have
always asked my hon. friends on the
other side not to equate exposure of
corruption with character assassina-
tion. If exposure of corruption is
called character assassination, here, I
have to tell you, from this side, from
the entire Oposition, that we would
g0 on exposing corruption of the
ruling party wherever we find. That
is precisely the business of the Oppo-
sition. But, here the Prime Minister
would go about in the country and
telling everybody, evoking their pity,
sympathy and compassion that they
want to remove her from Prime Min-
istership. Have you heard any-
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where in the world any Prime
Minister making a grievance of the
attempt to remove him from office?
But, this is what the Prime Minister
is doing and this ig what the sheepish
flock of the Prime Minister in the
House is doing. This is not the way
in which democracy can be expected
to function.

They have tried to blame the oppo-
sition of acts of violence ang disorder.
But, have they paused to ponder for
a moment that during the interroga-
tion in connection with the Samasti-
pur blast, not a single member of the
opposition had been interrogated? I
can name So many from your side
who have been interrogated. Who
prevented that investigating authority
from  interrogating the members
of the opposition if they happen to
be involved in this matter? You very
lightly throw charges of violence and

.disorder on the opposition, and here,

you hold up your face against the
mirror that it is all the members of
your party who have been interrogated
by the investigating agency during the
course of investigation in connection
with the Samastipur blast.

Now, my hon. friend, Mr. Bho-
gendra Jha said that the monopolists
and capitalists were posing a threat
to democracy. I agree with him that
monopolists and capitalists pose a
threat to democracy. That is pre-
cisely what they are doing via the
ruling party. They are heaping all
the resources that they can command
on the ruling party; they are making
this democracy a black democracy
with the help of their black money.
I, therefore, completely agree with
him. But, may I ask my hon. friend,
who does not happen to be here just
at the moment, to honestly tell us
whether these capitalists and mono-
polists have not been strengthened
considerably by the policies of this
regime? If this is so, who is res-
ponsible for making these monopolists
and capitalists pose a threat to
democracy? . PP P 7
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Now, has not my hon. friend ever
considereq it necessary to assess the
working of the MRTP Act? Does the
Monopolies Commission fuction in
the same way in which we conceived
it? The Monopolies Commission is as
good as dead. Yet, my hon. friends
of the Communist Party of India
would ask us to believe that here is
a progressive Prime Minister who
must be protected against the forces
of the opposition. Then, may I ask
them also twuw assess the working
of the licensing policy? There is
no such thing as licensing policy
now, and therefore, the monopolists
are having a field day and they never
had it so good.

My friend Mr. Vasant Sathe posed
a question to me: Can there be free
enterprise when there is “fascism? My
answer is, No. Fascism cannot tolerate
free enterprise. But, what you find
detrimental to democracy is not free
enterprise so much and it is not the
threat of free enterprise that you find
in this country or wherever fascism
took its birth, but the monopolistic
or the oligopolistic phase of the
capitalist economy which precisely
constitutes a threat to democracy and

which brings about the emergence of
fascism.

My hon. friend Shri R. S. Pandey
spoke of the respect the Prime Min-
ister showg to the Opposition. Re-
peated utterances of the Prime Mini-
ister denouncing the Opposition do
not seem to confirm his views. The
Prime Minister had at times called
the Opposition anti-national; the
the Prime Minister says the Opposition
constitutes the road block to prog-
ress. If that is the attitude of the
Prime Minister do you think that any
claim of that kind could be establish-
ed? The Prime Minister asked the
people; dialogue with whom? dialogue
for what?

. But my hon. friend asked me: Has

not the Prime Minister been seeking
your views and holding consultations
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with you on importamt matters? My
answer to that is: in 99 per cent of’
the cases, no. Only on those occa- .
sions which suit her she summons us
to a meeting. In fact, what the Prime
Minister ig showing is not respect for
the Opposition but intolerance of the
Opposition and that is one of the vital
features of fascism that the opposi-
tion is not tolerated. During the
course of her interview with the
Blitz, the Prime Minister says: they
say, remove Indira Gandhi; is that
negotiable? That 1is, removal of
Indira Gandhi, according to the
Prime Minister, is not negotiable.
Everything is negotiable in the
opinion of the Prime Minister; prin-
ciples and programmes are negotiable
but the removal of the Prime Minister
ig not. That, again, is not the langu-
age of a democrat but of an authori-
tarian leadership.

They spoke of the conditions of
liberty which we have been enjoying
in this country. How can you expect
full freedom of thought, speech and
association in this regime? Will this
House forget what happened to hon.
Member Dharia the other day? What
wag his fault? I ask the hon. Mem-
bers. It was pointed out to me that
no action had been taken against
Mi1. Mohan Dharia. We do not want
that any action should be taken
against him. But the indictment
by Mr. Dharia of this Govern-
ment was the severest and if those
charges remained wunreplied to, the
country will think that they afe com-
pletely true. You have not replied to:
any of his charges on the floor of the-
House Why do you blame the Oppo-
sition? The Opposition has been say-
ing precisely the same thing. We are
glad that there is at least one honest
person who has come out openly in a
manner which confirms that the:
charges made by the Opposition are-
completely justified.
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SHRI SHYAMNANDAN MISHRA:
“The hon. Member Mohan Dharia
.advocated national consensus on all
‘important issueg and problems. That
was his crime. Then again he advo-
:cated a dialogue with the Opposition,
- dialogue with JP; that was his crime.
Do you think that any shred of free-
dom of thought and action prevails
in your party if a person who advo-
.cates a dialogue with the Opposition
.and wants a national consensus on all
important issues and problems is
treated in the manner in which he
had been treated? We read in this
morning’s paperg that Mr. K. R.
Ganesh, Minister, is going to be
another prey to this freedom that
prevails in this party. He has ™ been
guilty of saying that the concept of
national sector is a subversion of the
“public sector. Why this new-fangled
concept of national sector when the
public sector had been accepted by
the nation and by Parliament? You
are introducing a new concept.

SHRI H K. L. BHAGAT: On a
point of order, Sir. He is not reply-
ing to the points raiseq but making
a new speech.

MR. CHAIRMAN: He is quite right.
While replying to a debate, the mover
-cannot make any new points.
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SHRI SHYAMNANDAN MISHRA:
Very soon we might hear thg good
tiding that Mr. K. R Ganesh is no
more in the Council of Ministers.
That is the kind of party you have
Public sector is a concept accepted
by the House and by the country. Na-
tional sector is a new-fangled idea of
an individual. What is the strange
concept of a national sector? Was
this public sector not a national sector?
Was it an anti-national sector?

t had been said by an eminent
writer that ¢ Fascism was to Italy’s
autobiography’”. The conditions that
prevail in the ruling party make me
remark that if fascism comes about—
but it would not come about because
I have great faith in the vitality of the
people, in the level of their conscious-
ness, in the vastness ang variety of
this land that would be nnly
because of the autobiography of the
ruling party in this country.

They have quoted from the speeches
made by many of us on many occa-
sions. But may I recall to the House,
it is not without significance that a
member of the ruling party advocated
limited dictatorship and had spoken
effusively on its virtues, but he es-
caped any stricture from the party. If
the hon. Member, Mr. Mohan Dharia
could be dropped from the Cabinet
for making an honest statement but
a member of the party who dewells
on the virtues of limited dictatorship
is not taken to task would not one
conclude that there is approval of the
concept of limited dictatorship in the
party. . :

-
- e T e

Now we hear whisperings that ex-
traordinary powers are necessary to
fight the crises.

SHRI VAYALAR RAVI (Chirayin-
kil): The Prime Minister has declared
openly in Delhi that she has not ap~
proved the idea of dictatorship.
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SHRI SHYAMNANDAN MISHRA:
Do they sound convincing to you
when she seems to be making profuse
protestations of passion and love for
parliamentary democracy?

One of the glaring instances of the
parliamentary system being reduced
to a farce by the ruling party was
provided by no less a person than the
Speaker of the Haryana Assembly,
who wrote to the Prime Minister in
January 1972. Brig. Ram Singh, the
' Speaker of the Haryana Vidhan
Sabha, wrote to the Prime Minister
on the 20th January 1972.... (Inter-
ruptions). If they go on interrupting
I will have to take more time. He
has saig that there have been only
55 sittings in ten Vidhan Sabha
sessions held between July 1968 and
January 1972, which included five
budget sessions. Thus. the average
number of sittings per session came
to approximately five days Besides,
there were only two non-official days
in the life of the Vidhan Sabha.
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SHRI SHYAMNANDAN MISHRA:
The Legislature functions only for
five days in a session. That is what the
hon, Speaker of the Haryana Assemb-
ly wrote to the Prime Minister in
1972. '

Similarly, in Bihar the number of
Ordinances issued was So large that
one wondered whether there was an
Assembly in Bihar, or even if there
was one, whether it has npt existed
only in name. But why travel that
far? What happens in this House?
The hon. Prime Minister does not
spend more than an hour a week in
Parliament, or, say, only 24 hours
during the course of a year. What did
we see when Prime Minister Nehru
was there? Prime Minister Nehru
had such a passion for this Parlia-
ment that every day he devoted quite
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a few hours here. But the present
Prime Minister does not spend even
one day in terms of hourg during the
course of a year And the Parliament
sitg for nearly six months. It is this
attitude of the Prime Minister which..
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The hon. Minister spoke about the
working of the emergency and MISA
in this country. I have got a number
of figures which I could qote. But
here is a figure—not less than 20,000
people are detained for offences of
political nature in one State alone.
Now, you choose to call them extre-
mists; you do not call them as poli-
tical workers.

SHRI F. HH MOHSIN: That is
wrong.

SHRI SHYAMNANDAN MISHRA:
It is not on our definition that we
shall work. If I go into all the
details, that will put you to shame.
In what conditions these prisoners
are kept behind the prison bars? The
All India Women's Association came
out with a report about the treatment
to which women prisoners are being
subjected. I would not like to report
to the House exactly in the same
terms in which the All India Women's
Association reported on the conditions
of the women prisoners during this
regime.

Many prisoners are being kept as
under-trials for more than three
years. I ask them: would it hap-
pen in any democracy that for more
than three years people lare being
kept as under trials?

Now, these are the conditiong which
would convince us that it is only an
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authoritarian regime, a totalitarian
system which could work with extra-
ordinary laws of the Emergency, the
DIR and the MISA.

One final thing on which 1 would
like to lay stress on is. the stock
tactics of the ruling party to create
myths primarily through their mass
media. I wag asked about the
Samastipur incident go many times,
in so many ways. What did the All
India Radio report on the Samastipur
blast? They reported that the func-
tion had already been performed,
when it had not even started, and
this wonderful House has swallowed
it. The function was not performed
at all by that time. Yet, it was
relayed by the All India Radio that
the function had been performed.
The All India Radio had also broad-
cast that the injuries caused to the
late Mr. L. N. Mishra were only

skin-deep and they kept on repeating
it.

SHRI VAYALAR RAVI: It wag a

report by the PTI, not by the All
India Radio.

SHRI SHYAMNANDAN MISHRA:
It is quite clear that as a result of
their policies, contradictiong are being
created in the society which it is
beyond their capacity to resolve.
They have no coherent framework of
philosophy within which they can
resolve these contradictions. So, it
is my humble submission that it is
the Government which Is responsible
for creating these conditions. No
other smal} party could create such
conditions.

We have been reminded of the
smallness of our strength. It is
not necessary for them to make us
aware of this. We are quite aware
of the smallness of our party. There-
fore, we say, it is only their elephan-
tine party and their mighty Govern-
ment which can create conditiong for
the growth of fascism jn this coun-
try. It is not given to any element
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in the Opposition to create such con-
ditions. It lies only in their physical
and unprincipled strength that they
can create conditions for the growth
of fascism.

MR. CHAIRMAN: Are you with-
drawing it?

SHRI SHYAMNANDAN MISHRA:
No, Sir.

MR. CHAIRMAN: Now first I put
amendment No. 1 moved by Shri
Daga to the vote of the House.

Amendment No. 1 was put and
negatived.

MR. CHAIRMAN: Tuaen, I put the
amendment moved by Shri Ram
Avtar Shastri to the vote of the
House.

PROF. MADHU DANDAVATE. I
am on a point of order, Sir. Any
amendment that negates the main
resolution ig not permissible at all.

Here, the entire tenor of the origi-
nal resolution is against the Gavern-
ment. It says:

“This House is of the opinion that
the Government ig creating condi-
tions for the growth of fascism in
the country...”

Mr. Ram Avtar Shastri’'s amendment
wants to delete the word ‘“Govern-
ment”. That means, the very sub-
stance of the original resolution is
sought to be negativeq by thig amend-
ment. Therefore, this particular
amendment of Shri Ram Avtar Shastri
negates the 'main resoultion and is
out of order.

MR. CHAIRMAN: It is too late
to raise thig objection. This amend-
ment is already before the House.
I will have to put it to the House.
So far as I amqn concerned, there ig no
other alternative.
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PROF. MADHU DANDAVATE:
Sir, a point of order can be raised
at any stage of the debate.

MR. CHAIRMAN: It ig true. But
I hold that 1 will have to put it
before the House.

PROF. MADHU DANDAVATE:
Why don’t you give your ruling? Your
contention is that it is too late....

SHRI SHYAMNANDAN MISHRA:
It rung counter to the main resolution.
It is not a permissible amendment
at all. That is precisely our sub-
mission. If tihey  want, they may
come forward with an independent
Resolution on that.

PROF. MADHU DANDAVATE:
Under the Rules of Procedure, at any
stage of the dcbate, point of order
can be raised, objeclions can be
raised. Therefore, Sir, vou may
pleast give g ruling on this. Other-
wise. you will set a very bad prece-
dent. Let me humbly point this
out to you. It is 5 very clear case
of the Amendment negativing the
main Resolution.

SHRI H. K. L. BHAGAT: A point
of order can be raised at any stage.
But at the same time if there is any
objection to an Amendment being
admissible or not, the stage for that
to be mised is when the Amendment
is moved. Firstly, no objection was
raised on the Amendment when it was

moved. Now the Amendment is
before the House. It has to be put
to vote. Tt is too late in the day

to raise this objection. That would

be against the rules.

Secondly, T do not agree with him
wiien he sayg that this negativeg the
main Resolution. The Resolution is
for condemnation of fascism. He
thinks that Government is responsible,
but the mover of the Amendment
thinks that some other people are
153 LS.—13.
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responsil.le. But theg basic Resolu-
tion is t. e tendency of fascism. There-
fore, thu Amendment doeg not nega-
tive the bas.c purpose of the Resolu-
tion. It is in order.

SHRI S. M. BANERJEE: Under
the rules, if ap amendment seeks to
negative the main Resolution, then {*
ig ruled out of order by the Speaker
or by the office itself. In this parti-
cular Resolution, what ig the main
substance? It ig about the forceg of
fascism. Whether it ig Government
or some other forces, that is not the
point. Professor Madhu Dandavate
was skilfully saying that the crux of
the problem, that the main part of
the Resolution, was the Governinent.
It is not so. Who is responsible for
bringing fascism, whether it is Gov-
ernrment or some other forces? Ac-
cording to Mr. Shyamnandan Mishra,
it is thhe Government that ig respon-
sible. In the wisdom of the other
members who have wisely thought,
there are certain reactionary and
communal forces and individuals who
are responsible. According to Mrs
Subhadra Joshi. certain coommunal and
reactionary forces and anti-democra-
tic forces are responsible. So, the
substance of ihe Resolution about
fascism is there: it has not been
changed. Therefore, the amendment
has not changed its complexion. Who
is bringing fascism, whether it ig gov-
ernment or some other people, that
has been challenged by this amend-
ment. Tnerefore, this aimendmeng is
in order. It has been accepted by
the Chair ang it cannot be challenged
now. Otherwise, there will be no
democracy .

PROF. MADHU DANDAVATE:
There are two points on which you
will have tn give categorical rulings,
specially on the point raiseq by Shri
H. K. L. Bhagat. 1 can quote to
vou any number of precedents in this
House. Even when a particular Bil!
or Resolution was in progress, after
the discussion had taken place and
certain Clauses were also adopted,
some of us have intervened at that
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particular stage and have challenged
the Constitutionality anq legality of
certain aspects of that Bill or Resolu-
tion, and in such caseg the Speaker,
ang on some occasions, the Deputy-
Speaker, had withheld the particular
Bill or Resolution and said that this
would have to be modified. On the
same lines, I want to make a plea
that, though at the stage of moving
the Amendment no objection was
raised, it is the freedom of every mem-
ber of this House to rise and record
hig objection tiarough a point of order
at any stage of the debate. There
is one article which clearly says that,
so long as the amendment is not put
to vote or any Resolulion is not put
to vote, it ig perfectly in order to
rise and protest against any particular
aspect of the Resolution or amend-
ment, if it is not perfectly in order.
That is one aspect.

The second aspect is this. Mr.
Banerjee has said that the crux of
the problem is fascism. It is not so.
If it is 'merely an academic discussion
on fascism, a Resolution of this type
would not have come at all. The
Resolution ig specifically about the
responsibility of the Government for
creating coriditions of fascism. There-
fore, the entire theme of the Resolu-
tion is the behaviour of the Govern-
ment. The Government hag been
put in the dock by the Resolution.
If you look at the debate, you will
find that there was no general dis-
cussion on fascism. While on this
side of the House the responsibility
was thrown on the Government, on
that side they tried to reply to the
debate by saying that the Govern-
ment wag not responsible for the
fascism. That wag the crux of the
problem. ‘Therefore, I feel that this
particular amendment which is mov-
ed by Shri Ramavatar Shastri com-
pletely negativeg the resolution and
at any stage we can raise g point of
of order and we, therefore, request
you to kindly rule the amendment
out of order.
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19 hrs,

SHRI H. K. L.. BHAGAT: 1 am
quoting the rule. Kindly read the
relevant rules.

PROF. MADHU DANDAVATE: I

am sorry to say is not correct. Pleasu
see rule 177...... .

SHR1 SAT PAL KAPUR (Patiala):

Mr. Dandavate is trying to mislead
the House.

SHRI H. K. L. BHAGAT: What
does rule 177 says:

“After a resolution

(1) After a resolution has been
moved, any member may, subject to
the rules relating to resolutions,
'move an amendment to the resolu-
tion.

(2) If notice of such amendment
has not been given one day pre-
vious to the day on which the
resolution is moved, any member
fay object to the moving of the
amendment, and such objection shall
prevail, unless the Speaker allows
the amendment to be moved”

That clearly shows that an objection
can be raised at the stage of moving
the amendment. That has not been
done here. That wag the stage when
he should have brought this objec-
tion. Then, kindly see another rule
347 which says:

““The Speaker may put the amend-
mentg in such order as he may
think fit...... s

This also showg that the objection
can be raised mot at this stage but
at the stage when the amendment
was 'moved. Therefore, the rules are
absolutely clear. It was for them
to have raised the objection at that
stage. The only discretion given in
347 to the Speaker js that if he
considers any amendment to be
frivolous, he 'may refuse to put it
to vote. That is that it gives a dis-
cretion to the Speaker to put the
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amendments in such order as he
thinks fit, and he can disallow any
amendment which, in his opinion, is
frivolous. There is no question of
objecting to the amendment at this
stage. Certainly, the amendmeng is
not frivolous.

. Now, the crux of the matterg is
- §hat the fascist tendencies are grow-
“ing....(Interruptions). I think pro-

bably Shri Shyamnandan Badu seems
to have been caught in his own trap.

He must blame himself for that, by
bringing forward this resolution.

SHRI SAMAR GUHA: 1 draw your
attention to Rule 344 regarding
amendments. It says:

“Ayp amendment shall be relevant
to, and within tiie scope of, the
'motion to which it is proposed.”

MR. CHAIRMAN: This point has
been raised by Prof. Madhu Danda-
vate already.

SHRI S. M. BANERJEE: In
August 1974 when this amendment was
moved, nobody objected to it.

SHRI SAMAR GUHA: I poin{ed out
to you the exact wording of the rule.
That is No. 1. We have to see whe-
ther this amendment is within the
scope of the Resolution. What is the
scope of the resolution? That the
instrument, namely, the Government
is creating conditions of fascism in
the country. That is the crux of the
whole matter, It is the government
here. The relevant portion of the
resolution is that the Government is
creating conditions for the growth of
fascism in the country.

SHRI S. M. BANERJEE: Had the
Government not crfated the condi-
tions, then you are not against the
Government?

SHRI SAMAR GUHA: Therefore.
there is no scope for an amendment
which is almost going totally opposi-
te the main resolution. The rule is
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clear that there cannot be an amend-
ment which is completely and subs-
tantively different in nature.

The second point is: 344(2) says:

“An amendment shall not be mov-
ed which has merely the effect of
a negative vote.”

This amendment has merely the
effect of a negative vote. The amend-
ment moved by Shri Ramavatar Shas-
tri is completely negative j,, charac-
ter and, therefore, it does not stand.
Of course, the Government can vote
out the resolution of Shaymnandan
Babu but this amendment is not in
order.

SHRI S. M. BANERJEE: Let him
withdraw it.

SHRI SAMAR GUHA: It ig subs-
tantively different in nature,

An amendment, the scope of which
is not there, the net effect of which
is of a negative vote, shall not be ac-
cepted,

SHRI B. V. NAIK: Sir, Prof. Madhu
Dandavate made a submission on his
point of order that according to his
thanking—his subjective thinking if
I may say so, —

PROF, MADHU DANDAVATE:
Objectve understanding of the rules
of procedure...

SHRI B, V. NAIK: You rmay set a
precedent by letting a resolution
which ig negative in character, and,
according to Prof. Madhu Dandavate
again, you may make a breach of the
rules which have been laid down. But
there are two thingg involved in this.
You may also, in the course of saying
yes to Prof. Madhu Dandavate se! a
precedent and here is an objective
factor at the time when the resolu-
tion was moved and an objective fac-
tor when the amendment was moved
by the two members that you may
set a precedent that in future on a
Resolution at any particular point of
time the question of amendment may
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be turned down. There are two prece-
dents either way which may se: in.
The question now for us is to under-
stand what is the operative part of
the Resolution. Is it the Central
Govt. which ig creating conditions of
fascism or are there conditions of
fascism only? Government can cre-
ate conditions of fascism in twn ways
one, by itself being fascist in its ten-
dencies, and, second, by not curbing
the elements and the forces of reac-
tion and of fascism. If Mr., Shyam-
nandan Mishra says that Government
has been inactive in dealing with
these fascist forces in this country
then there is lot of strength i what
Mr. Ramavatar Shastri has been =ay-
ing. Under the circumstiances, what I
request you is, kindly take an objective
view and not the subjective view of
Prof. Madhu Dandavate. Let it be left
to objective considerations cf the
House to come to a conclusion.

PROF. MADHU DANDAVATE:
May I suggest a way out? It will be
acceptable to you also, You can
keep the ruling pending. We can talk
out the resolution. Otherwise it will
set up g very bad precedent. We don’t
protest against the ruling. Please do
not force us to stage a walk-out be-
cause We do not want to do it against
the ruling of the Chair, Therefore
what I suggest 1is, keep the ruling
pending; we will not insist upon put-
ting the resolution ilo vote.

MR. CHAIRMAN: Ag far ag I am
concerned, I have got clear views ab-
out it. The first thing is that the am-
endment has already been moved
and it was not objected to at that
stage according to rule, According
to rule; this objection should have
been taken at that stage. There is
the rule which Mr.Bhagat hasg read
out. T have seen that rule. The se-
cond thing is this, Growth of fasci-
sm ig a dangerous thing. Now, if
the House is convinced that condi-
tions exist for growth of fascism then
it has to give a finding.
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SHRI SHYAMNANDAN MISHRA:
Kindly read the wording of the re-
solution.

MR. CHAIRMAN: I have read it.
If the House agrees that conditions
exist, then, in that case, it has to give
a finding as to who is responsible for
it, and if necessary, also provide the
panacea ag to how to eradicate it, o

SHRI SHYAMNANDAN MISHRA:
On a point of order. You have been ~
rleased to mention two things.

Once it was cbjected to.

MR. CHAIRMAN: How long will
it go on?

PROF. MADHU DANDAVATE: He
has not given his ruling. (Interrup-
tions).

MR. CHAIRMAN: Order, please. I
have given a ruling. But, if you
want to make a submission I shall lis-
ten {o you for a minute or two,

SHR] SHYAMNANDAN MISIIRA:
I am rising on a point of order for
two reasons. One is that you have
been pleased to say that at the time
the amendment was moved no objec-
tion wag taken,

This is a peculier condition stated
by the Chair. You are now sctting
a very bad precedent. This iz not an
ordinary thing which the Chair wou-
14 be doing. The rule is clear that
no amendment which falls outside
the scope of the motion can be admit-
ted. !

MR. CHAIRMAN: That is a matter
of gcope. It is not a question of ne-
gatliving it.

SHRI ISHAQUE SAMBHALI
(Amroha): After your ruling can the
matter be reopened?

SHRI DARBARA SINGH: Have
you given your ruling or not? That
is what I want.
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MR. CHAIRMAN: I have permited
Shri Mishra to make a submission.
What I say is the actual position &nd
what he says is not. He is only mak-
ing a submission. I am listening to
him,

SHRI SHYAMNANDAN MISHRA:
This is not a sufficient condition for
'he Chair when it camcsg to judging
‘the amendment on merits—the merit
in the sense of its admissibility. Now
the Chair has its own duty. If, for
example. the Members have been re-
miss inynot taking an objection to an
objectionable amendment, then do you
"mean to suggest that the Chair has
no duty in the matter? The Chair has
a certain duty. Secondly, you have
not read my Resolution in the spirit
in which it has been conceived My
humble submission is that you have
to interpret it not in a way, that hn-
never been contemplated by me In
the Resolution I have tried to throw
the blame squarly upon the Govern-
ment for creating these conditions.
That is the crucial point in the Reso-
lution. That is, it is the Government
which is creating the conditions van‘d
it is because of that that I say that 1t
was g Resolution of censorious nature.
1 wanted to censure the Goverument
for creating these conditions. Now,
you want to shift the responsibility.
I repeat I wanted to lay the blame
squarely on Government. Now you
see the amendment urges something
different. That, I think, ig not in
keeping with the letter ‘or spirit of
my Resolution.

SHRI S M. BANERJEE: T 'shall

read the Resolution of my hon. friend

Shri Mishra.

“This House is of the opinion that

the Government is creating con-
ditiong for the growth of Fascism
in the country and therefore resoi~
ves that a Parliamentary Commit-
tee be constituted to make recom-
mendations to counteract this dan-
gerous trend.” !

Sir, the amendment moved by my
friend is very clear.
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For ‘the Government is’

Substitute ‘certain reactionary and
communa] forces and individuals are.’

I have heard the hon. Member,
Shri Mishra’s talking of freedom of
expression or freedom of speech.
But, Shri Shastriji's freedom to move
his amendment should not be there.

He has moved it in the month of
August 1974. The vigilant Megmber
as shri Mishra is, has read it many
times, Perhaps he always takes the
C.P.1. very seriously.

He must have read this particular
amendment. He might have thought
that this Roesolution is going to conti-
nue indefinitely and that is why he
did not take care of it. This amend-
ment is in order,

Mr. Chairman, I give you an exam-
pic. Long back some hon. Members
from the Congress party moved that
tie’ left Communist parties be ban-
ned. Sir, there was no party as left
Communist  Party. Then, I ‘moved
an amendment that those who < le't
the Communist Party, be banned.
It was, taken up although aul-
timately both the Resolution .and;:
my amendment Were withdrawn: Sir, ..
I am surprise¢d to find how in the wis-
dom of Mr. Shyamnandan Mishra
this particular amendment which is
more positive than this Resolutionh is
not in order. Are We 'Hot entitied
to express our views. That js why '}
request ‘to’'you tg alléw Mr. Rarhav‘a"{
tar Shastei 'to fmove His amendment. "

MR. CHAIRMAN:# 1 am putting
this amendment to vote..

SHRI SHYAMNANDAN MISHRA:
Shri Samar Guha and Prof. Madhu
Dandavate then left the House. -

Amendment No. 2 was put dnd‘
negatived.

MR. CHAIRMAN: 1 shall now put
the amendment .of Shrimati; Savitri.
Shyam to the vote of the House.
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Amendment No. 4 was put and 19.19 hours
negatived.
RESOLUTION RE: MEASURES

MR. CHAIRMAN: I shall now put 56 REMOVE ECONOMIC AND SO-

the amendment of Shrimati Subhadra

Joshi to the vote of the Hous=. CIAL INJUSTICES TO WOMEN.
The questiopn is: SHRI INDRAJIT GUPTA (Alipore):.
“That in the resolution,— Sir, with your permission, I beg to

. move the following Resolution:
(i) for “the Government is"
substitute ‘‘certain communal, re- “On the occasion of the declara-
actionary and  anti-democratic tion by the United Nations of 1975,
elementg are .

as ‘International Women’s sar’,
(ii) for “resolves that z Parli-

\ ! this House urges upon the Prim’
amentary Committee be constitu- e urg P e

ted to make recommendations to Minister to initiate a comprehensive
counteract this dangerous trend”. programme of specific legislature ang

. administrative measures aimed at
substitute—

removing the economic and social

“
recomme ot Government R o 1iyigs C
e nds to the € injustices, disabilities and discrimin-

to effectively check such activities ] ' _
of those reactionary and communal natictis to which Indian women con-
forceg and individualg in order lo

tinue to be subjected, particularly in
save our independence and demo-

cratic values which are being th: field of marriage and .dworce
threateried by the said forces” (2) laws, dowry customs, maternity and
. - , '

The motion was addpted. chilq welfare in the rural areas

unequal pay for equal work, educa-
MR. CHAIRMAN: I shall now put

the Resolution, as amended, to the . ce
v v - . s t
vote of the House. ties, vocational training and facilities

tional and employment opportuni-

for working mother.”
The question is:

“This House is of the opinion that I am very glad....
certain communal, reactionary and
anti-democratic elements arg creat- MR. CHAIRMAN: The hon. Mem-
ing conditions for the growth of ber will continue with his speech

fascism in the country and there-

next time. I wish you all a very hap-
fore recommends to the Government

to effectively check such activities py Holi. The House stands adjourned
of those reactionary anq communal to meet at eleventh hours on 7th Ap-
forces and individuals in order to ril, 1975.

save our independence and demo-
cratic valueg which are being
threatened by the said forces.” 17.20 hrs,

The .Resolutj'on, as amended, was

ha then adjourmed till
adopted. The Lok Sabha t adj

Eleven of the Clock on Monday.
April 7, 1975 Chaitra 17, 1897 (Saka).
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